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1. Preface: 

Central Pollution Control Board, Delhi, on the basis of values of 

Particulate Matter (PM10-Particle Matter Size less than 10 micron) in 

ambient air has identified 15 cities of Uttar Pradesh as Non-attainment 

cities: 

—
 Lucknow = 

Kanpur st 

Agra, 

Prayagraj 

Varanasi, 

Ghaziabad, 

Noida, 

Khurza, 

. Firozabad 

10.Anpara 

11.Gajraula 

12. Jhansi 

13.Moradabad 

14.Raebareli and 

15.Bareilly 
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2. Salient Features of the Hon'ble NGT Order for preparation 

& Implementation of Action Plans: 

Hon'ble National Green Tribunal (NGT) in O.A.No.681/2018 in 

News item published in "The Times of India" authored by Shri Vishwa 

Mohan Titled "NCAP with multiple timelines to clear air in 102 cities to 

be released around August 15 has given certain directions. The main 

directions are as follows: 

J. All the States with non-attainment cities must prepare appropriate 

action plan within two months aimed at bringing the standards of 

air quality within the prescribed norms within six months from the 

date of finalization of action plan. 

Il. Action Plan may be prepared by 06 members Committee 

comprising of Directors of Environment, ‘Transport, Industries, 

Urban Development, Agriculture and Member-Secretary State 

Pollution Control Board. The Committee may be called “Air 

1 
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Quality Monitoring Committee" (AQMC). The AQMC will 

function under the overall supervision and coordination of 
Principle Secretary, Environment of concerned State. 

Action plan may take in to account the GRAP, the CAP and the 

action plan prepared by CPCB as well as all other relevant factors. 

The action plan will indicate steps.to be taken to check different 

sources of pollution having speedy, definite and specific timelines 

for execution. 

Action Plan should be consistent with the carrying capacity 

assessment of non-attainment cities in terms of vehicular pollution, 

industrial emission and population density, extent of construction 

& construction activities etc. 

The committee constituting of (a) Shri Prashant Gargava, Member 

Secretary, CPCB (b) Dr. Mukesh Khare, Prof. IIT-Delhi & (c) Dr. 

Mukesh Sharma, Prof. IIT-Kanpur shall examine the action plans 

and on the recommendations of said committee, the Chairman 

CPCB shall approve the same. 

The Chief Secretaries of the States will be personally accountable 

for failure to formulate action plans as directed. 

CPCB and all the State Pollution Control Boards and Pollution 

Control Committee shall collectively workout and design a robust 

nationwide ambient air quality monitoring program me in a 

revised format by strengthening the existing monitoring network 

with respect to coverage of more cities/towns. 

3. Action Plan Implantation and approval: 

L 

Ul. 

U.P. Pollution Control Board prepared draft action pians for 15 

non- attainment cities of Uttar Pradesh. 

A Committee (AQMC) at the level of Government vides letter no. 

01/55-Parya-2-2019-09(writ)/201@ on dated 02-01-2019 has been 

constituted. The members of the constituted Committee are as follows:- 

a) Commissioner, Transport Department, Govt. of U.P. Member 

b) Special Secretary, Urban Development Department, Government 

of U.P. Member 

c) Director, Industries, Government of U.P. Member 

d) Director, Environment, Government of U.P. Member 

e) Director, Agriculture Department, Government of U.P. Member 
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IV. 

f) Member secretary, UPPCB, Lucknow, Member & Coordinator 

Draft Action Plans for 15 non-attainment cities has been reviewed 

by AQMC on 04-01-2019 and suggestions made for improvement. 

After incorporating suggestions of AQMC draft action plan for 15 

Non-attainment Cities were sent to Central Pollution Control 

Board, Delhi vide letter no. H321 13/CL/294/Action Plan/18-19 on 

dated 31-01-2019 for their approval in accordance with the 

directions of Hon'ble NGT. 

On the basis of recommendations of 03 members Committee, 

Chairman Central Pollution Control Board has approved the Action 

Plans along with recommendations and issued Direction to the 

Government of U.P. under Section 31(A) of The Air(Prevention 

and Control of Pollution)Act, 1981 regarding preparation of action 

plans and its effective implementation vide letter no. 

AQM/AP/2019-20 dated 04.03.2019. 

4. Salient Features of the action Plans- 

i. The Action Plans comprises of 06 Major categories as 

given below: : 

a. Vehicle Emission Control 

b. Suspension of Road Dust and Fugitive Emission 

Control 

c. Control of Emissions form Biomass/ Crop residue/ 

Garbage/ Municipal Solid Waste burning 

d. Control of Industrial Emissions 

e. Control of Air Pollution from constructions and 

demolition activities. 

f. Other Steps to Control Air Pollution 

ii. The Action Plans comprises of 58 Short and long term 

Action Points. |, 

> The short term (immediate) activities which don't 

need advance preparedness and are to be 

implemented by concerned department/ agencies 

immediately.
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allocation and implementation. 

>» The long term action points require preparedness 
including making of DPRs, Sanctions, Budget 

iii. The Action Plan has to be implemented by 17 concerned 
Departments/ Agencies. 

@
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rs Name of Department/Agencies No.of | 
No. Action 
: Points 

| Transport Department 06 
42 National Highway Authority of India(NHAT) | 03 
i Public Works Department (PWD) 03 
44 Nagar Nigam/Nagar Palika Parishad 23 | 

5 Development Authorities 13 
_ 16 Vehicle Manufacturing Companies 01 

a Ministry of Road Transport & Highways 01 
18 Traffic Police (2 

9 Food & Civil Supply (District Supply Officer) | 01 
10 | Oil companies 01 
11 __| Forest Department 01 zl 
12 | Irigation Department 01 
13 __| Agriculture Department Ol 
14 __| Urban Development Department 04 
15__| District Industries Centre (DIC)/ UPSIDC 01 
16 | U.P.Pollution Control Board 10 
17 | Housing companies 01 
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Note: some action points concerned with more than 

department. 

one 
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5. Responsibilities of Departments/Agencies: 
Identify the personnel responsible for implementation and 
in-house monitoring of action plan. 
Nominate and officer of the Level of special Secretary as 
Nodal Officer for implementation of action Plan. 
Organize training/ orientation workshop at the city level. 
Start immediate implementation of the short term action 
points. 

Prepare DPR and issue Government orders etc within four 
week required for implementation 
Sectioning of DPR within further two month. 
Decide timeline for work completion. 
Ensure implementation of long term action plans. 
Furnish monthly compliance report to UPPCB and 
Environment department of U.P in Prescribe Format by 
7th of every month, 

Environment Department, Govt. of U.P. 

Nodal Deaprtment 

U.P.Pollution Control Board 

Nodal Agency for monitoring 

» State level workshop for training/orientation of 

various Departments will be organized by UPPCB. 

» Web portal Development for compliance reporting. 

» Organizing monthly and quarterly review meeting. 
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6. Monitoring and Evaluation of Action Plans: 

Monitoring & Evaluation of Implementation of Action Plan will 

be carried out Quarterly by Principle Secretary, Environment. 

7. Levels Of Air Pollution and effect on human health 

> Air Quality Index (AQI) is a tool for effective 

communication of air quality status to people in terms, 

which are easy to understand. It transforms complex air 

quality data of various pollutants like PM10, PM2.5, SOo, 

NO2, CO etc. into a single number (index value), 

nomenclature and colour. 

>» There are six AQI categories, namely Good, Satisfactory, 

Moderately polluted, Poor, Very Poor, and Severe. Each of 

these categories is decided based on ambient concentration 

values of air pollutants and their likely health impacts 

(known as health breakpoints). 

> AQI categories and health breakpoints are as follow: 

Poor Breathing discomfort a 

Minimal Impact (202-300) to people on 

prolonged exposure 

} Minor breathing discomfort 
to sensitive people 

& Respiratory illness to 

i the people on 

prolonged exposure 

‘Breathing discomfort to the 

people with lung, heart 

disease, children and older 

adults 

Respiratory effect 

even on healthy 

ma people 
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8. National Ambient Air Quality Standards 

Notification No. B-29016/20/90/PCI-L, 18th November, 2009 

Central Pollution Control Board New Delhi 

| 
| 

Pollutants Time Concentration in Ambient Air . 

Weighted - : 
Averawe Industrial, | Ecologically Method of 

Residential, Sensitive Measurement 

Rural and Area 

Other Area | (notified by 

Central 

, 
Government) 

(1) (2) (3) (4) (5) (6) 

7 | Sulphur Dioxide Annuel® | 50 20 “Improved West and | 

b  1(S0,), u g/m? Gaeke 

, 24 80 80 -Ultraviolet 

> hours** fluorescence 

3 2- |Nitrogen Dioxide | Annual* | 40 oi Modified Jacob & | 

> (SO»), u g/m? 
Hochheiser(Na- | 

> 24 Arsenite) | 

> hours** 80 80 -Chemiluminescence 

3 3 | Particulate matter Annuai* | 60 60 ~Gravimetric 

3 | (Size less than 10 m -TOEM | 

> |), PMyo x2 g/m? 24 -Beta attenuation 

| hours** 100 100 

v4 | Particulate matter |} Annual* | 40 40 -Gravimetric 

e) | (Size less than 2.5» m 
-TOEM 

> | ), PMo.5 1 g/m? 24 -Beta attenuation 

- | hours** 60 60 | 

_ 3 | Ozone (O;), ng/m | 8 hours** | 100 100 -UV photometric 

= | 1 hour** Chemiluminescence 

> | 180 180 -Chemical Method 

> | 
. 

7 

3 

385



Lead (Pb), g/m’ Annual* 

24 

hours** 

0.50 

1.0 

0.50 

1.0 

-AAS/ICP method 

after sampling on 

EPM 2000 or 

equivalent filter 

paper 

- ED-XRF using 

Teflon filter 

| 
| 
| 

Carbon Monoxide 

(CO), mg/m* 

8 hours** 

1 hour** 

02 

04 

02 

04 

-Non Dispersive 

Infra Red (NDR) 

spectroscopy 

Ammonia (NHs), 

peg/m 

Annual* 

24 

hours** 

100 

400 

100 

400 

- Chemiluminescence 

- Indopheno! blue 

method 

Benzene(CgHg), 

ug/ m 

Annual* 05 05 - Gas 

chromatography 

based continuous 

analyzer 

- Adsorption and 

Description followed 

by GC analysis 

10 Benzo(a)Pyrene(BaP)- 

particle phase only, 

ng/m° 

Annual* 01 01 - Solvent extraction 

followed by 

HPLC/GC analysis 

iW Arsenic(As), ng/m” Annual* 06 06 - AAS/ICP method 

after sampling on 

EPM 2000 or 

equivalent filter 

paper 

12 Nickel (Ni), ng/m’ Annual* 20 20 - AAS/ICP method 

after sampling on 

EPM 2000 or 

equivalent filter 

paper 
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Annual arithmetic mean of minimum 104 measurements in a year at a particular site taken twice a week 24 hourly at uniform 
intervals. 

** 24 hourly or 08 hourly or 01 hourly monitored values, as applicable, shall be complied with 98% of the time in a year. 2% of the time, they may exceed the limits but not on two 
consecutive days of monitoring. 

9. Pollution levels/AQI can be obtained from: 
» Samir App developed by CPCB, Delhi, Ministry of 

Environment, Forest & Climate Change. 
> www.uppceb.com 
> www.cpcb.nic.in 

16, Ambient Air Quality of 15 Non-Attainment Cities of 
U.P: Year 2017-2018 

The Board has been Monitoring Ambient Air Quality in 15 non- 
attainment cities of Uttar Pradesh namely Lucknow, Kanpur, Anpara, 
Agra, Ghaziabad, Gajraula, Noida, Varanasi, Firozabad, Jhansi, 
Khurja, Allahabad, Moradabad, Bareilly and Raibareily at 52 
Locations under National Air Monitoring Programme (NAMP). On 
perusal of average ambient air quality data obtained in the year 2017- 
2018,'following are the concJusions- 

1. The Average Values of Particulate matter less than 10 micron 
(PM10) have been found above the prescribed standard in all the 

Cities. 

bh
 

The average values of Sulphur dioxide have been found within 

the prescribed standards in all the cities. 

The average values of Nitrogen dioxide have been found within 

(a
) 

the prescribed standard except Kanpur and Allahabad. 
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AMBIENT AIR QUALITY DATA OF NON ATTAINMENT CITIES OF 
UTTAR PRADESH 
(YEAR 2017-2018 ) 

Year 2017 (ug/m*) Year 2018 (ug/m*) 
S.No | Name of City 

PM10 | SO, NO, | PM10 | SO, | NO, 
[1 | Lucknow | 230.70 | 819 | 2541] a1ses Tt e093 28.50 | 

2 Kanpur 224.34 | 6.65 | 44.46 | 21698 | 7.11 | 45.54 
3 Agra 186.10 | 7.00 | 14.75 | 218.76 | 530 | 21.87 

| 4 Anpara_| 173.20 | 16.80 | 31.50 | 201.90 | 1820 | 2759. 
5 Gajraula__| 205.40 | 22.15 | 34.95 | 225.7 | 19.92 | 32.71 | 
6 | Ghaziabad | 275.45 | 16.60 | 39.30 | 234.90 | 17.76 | 34.07 
7 Varanasi__| 250.86 | 10.24 | 39.18 | 200.73 | 9.04 | 35.96 
8 Noida 209.65 | 11.40 | 37.95 | 239.80 | 17.41 | 38.53 
9 Firozabad | 219.77 | 8.50 | 31.10 | 223.01 | 8.05 | 30.89 

10 Jhansi 112.85 | 660 | 1935 | 95.99 | 592 | igo7 
| 11 Khurja 192.45 | 22.70 | 21.15 | 204.65 | 20.62 | 19.20 
12 | Allahabad | 145.26 | 430 | 41.00 | 231.05 139] 46.32 

13_| Moradabad | 213.05 | 19.60 | 33.50 | 227.42 | 19.88 | 34.33 | 
14 Bareilly 206.85 | 11.50 21.40 227.30 11.38 22.83. | 
15_| Raebareli_| 140.93 | 11.37 | 17.23 | 132.14 | 1130 | 1736 

Standard a aan 60 50 40 60 50 40 

10
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wratera, Souorgay frat ae, 
wat Go 14, Weer 34l, sara faera freee BMT, ANT 

wae — 29,9) /sit—ea3 /2018 fei — © { /05/2019 

Sa 4, 
1. Some, arr fers offre, sere | 
2. TR Aga, TTR PTH, aTRT | 
3. ware aaa}, arnfire afat warm, sire | 
4. aay forer afore] (am), aT . 
5. Woree STaeaexy, wefle wey arf offer, srt | ® 
6. BF sTara sarge, arare fare oa, arn 
7. warfra wRaea affrert, cRaea far, srt | 
8. feren aft aferpre, simmer 
9, Sher afro, waite wes, ole Pater fram) 
10. ae afar (tec), Ria fart, arr) 
11. freruf sffert, arr 
12. Yfere sreflerp, Oras, STAT | 
13. Fema, Ta the feo, ares) 
14. Fala was wouo wee usa wRaea Pros, srt} 
15. Fee (fav), Ho gfsaq situs ake fe, / 
Heed (faqers), Ho wed siferaa fees, aime / 
Hemera (far), Ho feeqeam Ugieas oaks fies, ame 

16, eye, Ses, STNT | 
17. seag, Fe Heo THAI, TE, aPReT| 

faya— waue amr eq dar vay waa GA @ wa F aaa) 

Aeleg, 
ar oie wey A gana era & f WHO fete, 2014 & aque 

(non-attainment cities/towns) #1 yal 4 sifa fear wear &| ary wefta wer F 
TEE b ER wl wa fea aM eg werial orateta & frdea F ws aaa ere 
wre (HLTF) at re4 fear tear 2 | 

Hoa Ho Wrovilodio art aRa sree S arqarers 4 vata fers, vowo 
WA ERI os Cees wae safer Atefea wach ar aoa fea war 2] 

wat wadl ER st wet oO appa F ye oq dar at mh orhkiora 
al ela vase fda ats 4 aqaifed aed et ag (eam fraao ud fran) 
afefyaa, 1981 St YRH31 Yo aanta wer weer wl sar adder & ward 
feurdad & fader fea wa 21 

aqied Va wR GM Hors 8) Var H aqua Bq Fea Bfya arr 
frig meres We-vAouilodio—_-— 130(2) /55—Tal—-2--2019 /og(Re) /2016 wd 

Wen— vwaovilocio—130 / s5—dal-2-2019 /os(Re) /2016 festa 11.04.2019 BRT 

frefera fara ara & | 
TRIATTA UN fei @ genta aqifea way wR ws weg Fi 

wear wife ot wher eq feronffrert wereq a seas A we dom fain 
17.05.2019 @Y AqWEA 12:30 aa ST Sates A seq GH wat 8) way wa GA 
a a art dora B| Bive art g—Fa |r A ofa aw on wet 2 
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mea SOURS ya: anger & A WR vas ca amt ArT Y wwe Fea ea Te SE sre Ree oe Rawr B ue wan teat Sea W wafer er ar ae a 

WOMAP:—VaR VR aA at of] 
oodhes 

(@ovio urea) 
0, Sata aiftrerd 

wfafere— Pratt @) War 4 Grex Beal Sher 1. fererftrarét , STR | 
2. Fer vate after (aet—4), woxo waa Maar ats, crea | 

ect 
ae F 
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Email-roagra@uppeb.com 

Hretera, soyorgeyt aan arg, 
See wa Wo 14, Vaex 3d), snare fare fara BMT, see! 

Tag — .. 
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16. 

1H. 

5° / BAI—633 / 2019 fixie — 6 é, 06 / 2019 

sonaa, arr fara wren, srt | 
TR aged, TR PT, SRT 
paria garfereant, arora aat wart, arr | 
aay fren afirege (TR), AERT | 
vistee sraraex, wesfta weg art weet, STs | 
By saa aged, ware fare oRee, APT | 
aaria wReaes ofrert, wae feart, are | 
Foret aft aera, SRT | 
after aftrasn, weir wes, ote frat fears | 

_ aftr afar (arse), ftrerg ferret, sirret | 
. ferergf arftrepr’t, are | 
. Ufera aeflers, OTaraTa, SPIT | 
Femean, tet tha feo, arr) 
_eala yaxre Gow wor wen oases foe, ary 
Femara (fae), 40 seas aitae arate feo, / 
Hema (fara), Ao wee Ugifear feftes, ae / 
Remar (ars), Ao Beam gies ok faites, arr 
MAT, GSTS, ATT | 
wae, ge Teal TAGE, aE, STTT | 

frsa— wage arm eq aa wR ye wi & Tere 4 ane doa feaia 

17.05.2019 @T wreigedt | 

Hele 
Hua SNe weet 4 are wey @ yaleia yon yuR eq festa 

17.05.2019 @l WET WR Wa GHIA & Goa or ardge Wasa FA aT H 
ere ofa @ fie sor fet S wahud fossils feet er aur yaa an 
By Us We S dene We AAA / SER Se areal ere Gt yd UE Hr 
(gftagr 4) ga wratea FT Email-roagra@uppeb.com VW Wid HA ST Se He | 

CaaS: TAR VaR a BT Seger | 

yada 

Plirde: 
(foto area) 

oe aaa after’ 

vfefefa— freafefad at Gar 4 arex weet we | 
4. forenfrart aerea, SPIT | 
2. Fear yataxer affaret (gei—4), Sono weer Prataer are, TAATS; | 

pod. 
cateestia alert 
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eq
ue
nt
ly
, 

th
e 

te
ch
no
lo
gy
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s 

tr
an

sf
er

re
d 

to 

Bh
ar
at
 
Pe
tr
ol
eu
m 

Co
rp

or
at

io
n 

Li
mi
te
d 
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PC

L)
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d 

Hi
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ta

n 
Pe
tr
ol
eu
m 
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rp
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at
io
n 
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te
d 

(H
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d 
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e 
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s 
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l 
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an
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th
e 

te
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Th
e 

pl
an
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e 
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he

du
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to 

be
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at
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so
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el
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bl
e 

in 
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rk
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, 
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lo
t 

pr
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t 
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r 
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cl
es
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n 
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te
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No
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is 
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en
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ra
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0 

Pe
tr

ol
 

Pu
mp

s 
in 

Ag
ra

. 
Ti

ll
 

da
te

 
Bi
o 

Di
es
el
 

is 
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Pr
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e 
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t 
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an
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k 
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ra
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d 
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da
ta
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ri
ct
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l 
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fo
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at
io
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te
d 
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ep
ar
e 
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pl
em
en
t 
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an
 

fo
r 

wi
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ng
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 r

oa
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an
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ov
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en
t 
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tu
re
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r 
de

co
ng

es
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on
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ro
ad
 

90
 
da

ys
 

Na
ga
r 

Ni
ga
m 

In
fo
rm
at
io
n 

is
 
aw
ai
te
d 

St
ep
s 

fo
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pr

om
ot

in
g 
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tt
er
y 
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ed

 
ve
hi
cl
es
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in
g 
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bl
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hm
en

t 
of
 

ch
ar
gi
ng
 

st
at

io
ns

. 
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ys
 

Tr
an
sp
or
t 

De
pa
rt
me
nt
/N
ag
ar
 

Ni
ga
m 
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De

ve
lo

pm
en

t 

Au
th
or
it
ie
s 
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O 

Ag
ra
 

in
fo
rm
ed
 

th
at

 
th

e 
ba

tt
er

y 
op
er
at
ed
 

12 
Mi

ni
 

bu
se
s 

ar
e 

ru
nn
in
g 

fr
om
 

th
e 

Bi
jl
ig
ha
r 

cr
os

si
ng

 
to 

th
e 

Ta
j 

Ma
ha
l 

by
 

AD
A.
 

A
D
A
 

ha
s 

its
 

ow
n 

Ba
tt
er
y 

ch
ar

gi
ng

 
st
at
io
n,
 

18
86
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tt
er
y 

po
we
re
d 

e-
 

ri
ck
sh
aw
 

ha
ve
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en
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gi
st
er
ed
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.0
5.
20
19
 

ha
vi

ng
 

th
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r 

ow
n 
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gi
ng
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ra
ng
em
en
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l 

In
st
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l 

we
ig
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ti
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s 
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er
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en
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in
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le
s 
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an
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t 
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pa
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me
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pe
r 
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fo
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at
io
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re
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ll
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in
g 
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ig
h 
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ar
e 
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:-
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ra
h 
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ll
 
pl

az
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ca
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d 

on
 
Na
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gh
wa
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To
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ro
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ca
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ur
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gh
wa
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pu
r 
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ra
 

lo
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gh
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at
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at
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en
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ro
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an
d 
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fu
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s 
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nt
ro
l 

(a
)L
on
g 

Te
rm

 
Ac
ti
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Pl
an
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Ac
ti
on
 
Po

in
ts

 
T
i
m
e
f
r
a
m
e
 

fo
r 

im
pl
em
en
ta
ti
on
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ti
on
 
Re
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ir

ed
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Ta
ke
n 

by
 

Re
sp
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si
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pa
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me
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pl
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ta
ti
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of
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% 
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an
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In
fo

rm
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io
n 
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aw
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l 
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e 

ca
na

ls
/n
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at
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me
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N
M
C
G
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Sh
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rm
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ti
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Pl
an
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No
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ti
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Po
in
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T
i
m
e
f
r
a
m
e
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r 

im
pl
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ta
ti
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Re
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ir
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fo
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at
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ai
te
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ke
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on
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me
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 p
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wh
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ut
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ro
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at
io
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po
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c 
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r 
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t 
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at
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n 
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d 
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e 
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da

ys
 

Na
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m 
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at
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is 
aw

ai
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un
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y 
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an
d 
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s 
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da

ys
 

Fo
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In
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at
io
n 

is 
aw

ai
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in
g 
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at
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is 
aw
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te
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ef
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ue
nt
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ut
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ro
l 
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ng
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an
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m 

In
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at
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is
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ll
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ll
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ve
me

nt
 

fo
r 
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ro
l 

of
 d
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t 
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ad
. 
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si
gn
 

th
e 

fo
ot

pa
th

 
pa

ve
me

nt
/t

il
es

 
ha

vi
ng

 
ca
pa
ci
ty
 

to 
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ow
 

gr
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s 
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tw
ee

n.
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0 

da
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ga
r 
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ga
m 

In
fo

rm
at

io
n 

is 
aw

ai
te

d 
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) 

Co
nt
ro
l 

of
 
em
is
si
on
s 

fr
om
 
bi
om
as
s/
cr
op
 
re

si
du

e/
ga

rb
ag

e/
mu

ni
ci

pa
l 

so
li

d 
wa
st
e 

bu
rn
in
g 

SL
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. 
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ti
on
 

Po
in
ts
 

Ti
me
fr
am
e 
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r 

| 
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ti
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Re

qu
ir

ed
 

im
pl
em
en
ta
ti
on
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to
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n 
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Re
sp

on
si

bl
e 

De
pa

rt
me

nt
s 

La
un

ch
 
ex

te
ns

iv
e 

dr
iv

e 
ag
ai
ns
t 

op
en
 

bu
rn
in
g 

of
 
bi

o-
ma

ss
, 

cr
op
 
re

si
du

e,
 
ga
rb
ag
e,
 

le
av

es
, 

et
c.
 

Re
gu
la
r 

ch
ec
k 

an
d 

co
nt
ro
l 

of
 b

ur
ni
ng
 

of
 

mu
ni

ci
pa

l 
so
li
d 

wa
st
es
 
an
d 

us
e 
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 f

ir
e 

ex
ti
ng
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sh
er
 

fo
r 

co
nt
ro
l 

of f
ir

e 
in 

mu
ni
ci
pa
l 

so
li
d 

wa
st

e 
an
d 

bi
o 

ma
ss

. 

iii
) 
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op

er
 
co
ll
ec
ti
on
 

of
 
ho

rt
ic

ul
tu

re
 
wa
st
e 

(b
io

- 

ma
ss

) 
an

d 
its

 
di

sp
os

al
 
fo
ll
ow
in
g 

co
mp

os
ti

ng
-c

um
-g

ar
de

ni
ng

 
ap
pr
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ch
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da

ys
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ga
m 
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ra

 
di
re
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ga
r 
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ga
m 

fo
r 

ta
ki

ng
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ri
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ti
on
 
ag
ai
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t 

de
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ul
te

rs
 
an
d 

ch
al

la
ns

 
to
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po

se
d 

on
 
pe
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on
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un
d 

gu
il

ty
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r 

bu
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in
g 

bi
o-
 

ma
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, 
cr
op
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si
du

e,
 
ga
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ag
e,
 

le
av
es
, 

et
c.
 

so
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r 

po
ll

ut
io

n.
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ga

r 
Ni

ga
m 

-d
o-
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ga
r 
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fo
rm

at
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is 

aw
ai
te
d 
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re
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n 
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in
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re
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st
e 

an
d 
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du

es
 

an
d 
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ta
ti
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ri

cu
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ur
e 
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pa
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me

nt
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ut

io
n 
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ro
l 
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d 
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, 
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ra
 
di

re
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ed
 
Na

ga
r 
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r 

ta
ki

ng
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ri
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ac
ti
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ag
ai
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t 

de
fa
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an
d 

ch
al

la
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to 
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d 

on
 
pe
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s 
fo
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d 

gu
il

ty
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r 

bu
rn

in
g 

bi
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ma
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, 

cr
op

 
re

si
du

e,
 
ga
rb
ag
e,
 

le
av
es
, 

et
c.

 
so
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to
 

re
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ce
 

ai
r 

po
ll

ut
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to
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ll
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ti
on
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d 
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e 

by
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en
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an

d 
th
en
 

its
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al
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ly
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pl
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t 
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ou
t 

du
mp

in
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it 
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m 

In
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rm
at
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is 
aw
ai
te
d 
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t 

of
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ng
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in 
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ia
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et
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ra
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e 

wa
st
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i
g
a
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pl
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ou
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an
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or
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nt
ro

l 
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in

du
st

ri
al

 
em
is
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on
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ng
 
T
e
r
m
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ti
on
 
Pl

an
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Ac
ti
on
 

Po
in
ts
 

T
i
m
e
f
r
a
m
e
 

fo
r 

im
pl
em
en
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ti
on
 

Ac
ti
on
 
Re
qu
ir
ed
 

to
 
be
 
Ta
ke
n 

by
 

Re
sp
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si
bl
e 

De
pa
rt
me
nt
s 
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nv
er
si
on
 

of
 n

at
ur

al
 

dr
af
t 
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k 

ki
ln
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to
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d 
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t 
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g 
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e 
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er
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re
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ti
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k 

ki
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at
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n 
to

ld
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te
ch
no
lo
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pl
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s 
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e 
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k 
ki
ln
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k 

ki
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e 
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g 
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ar
d 
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) 
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fu

el
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, 
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di
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ed
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ar
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at
io
n 
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ou
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n 
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C
P
C
B
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ga
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st
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on
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le
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at
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at
or
s 
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d 
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ri

at
e 
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r 

po
ll
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ra
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at
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ra
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 m
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PN
G 

to 
78
 
No
s.
 

of
 
co
mm
er
ci
al
 

cu
st
om
er
s 

in 
Ag
ra
 

ci
ty
 

an
d 

pl
an
 

to 
co
nn
ec
t 

wh
en
 

th
ey
 
ap
pr
oa
ch
 

to
 
G
G
L
 

fo
r 

th
e 

sa
me
, 

A
p
r
i
l
,
 18
 

Co
mp
li
an
ce
s 

on
 

af
or
es
ai
d 

is
su
es
, 

Ag
ra
 

Mu
ni
ci
pa
l 

Co
rp
or
at
io
n,
 

U
P
P
C
B
,
 

Di
st
ri
ct
 

Ad
mi
ni
st
ra
ti
on
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4. 
Af
fo
re
st
at
io
n 

an
d 

Pl
an
ta
ti
on
 

Lo
ng
 

| 
Ap
ri
l,
20
 

Co
mm
is
si
on
er
 

| 
$4
 

@r
qa
q 

8 
f
a
y
 

a 
of
a 

af
sa
 

3]
 

to 
re
du
ce
 
ca
rb
on
 

fo
ot
pr
in
t 

in 
Ag
ra
, 

Di
st
ri
ct
 

ci
ty
 
an
d 

in 
In
du
st
ri
al
 
ar
ea
s 

Ad
mi
ni
st
ra
ti
on
, 

Ag
ra
 
Mu
ni
ci
pa
l 

Co
rp
or
at
io
n,
 

U.
P.
 

Ho
us
in
g 

An
d 

De
ve
lo
pm
en
t 

Bo
ar
d 

an
d 

Ag
ra
 

De
ve
lo
pm
en
t 

Au
th
or
it
y,
 

Di
st
ri
ct
 
In
du
st
ri
al
 

Ce
nt
er
, 

In
du
st
ri
es
, 

U
P
S
I
D
C
 
U
P
P
C
B
 

10
. 

Mo
ni
to
ri
ng
 
m
e
c
h
a
n
i
s
m
 

fo
r 

im
pl
em
en
ta
ti
on
: 

in
g 

De
pa
rt
me
nt
, 

Tr
an
sp
or
t 

De
pa
rt
me
nt
, 

Ag
ra
 

Mu
ni
ci
pa
l 

Sa
fe
ty
 

De
pa
rt
me
nt
, 

In
du
st
ri
es
, 

DI
OS
, 

B
S
A
 

an
d 

Di
st
ri
ct
 

Ad
mi
ni
st
ra
ti
on
is
tr
at
io
n.
 

Ut
ta
r 

Pr
ad
es
h 

St
at
e 

Po
ll
ut
io
n 

Co
nt
ro
l 

Bo
ar
d 

sh
al
l 

re
gu
la
rl
y 

re
vi
ew
 

th
e 

im
pl
em
en
ta
ti
on
 

of
 a

fo
re
sa
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Action 
Taken 

Report 
in 

IIT 
Source 

Appointment 
Study 

Control 
Options 

and 
Action 

Plan 
for 

City 
of Agra 

Updated 
up 

to 
D
e
c
e
m
b
e
r
 

-2023 

Source 
Control 

Action 
Responsible 

authorities/agencies 
Time 

F
r
a
m
e
 

Compliances 
Hotels/ 

Restaurants 
Restaurants 

of sitting 
capacity 

more 
than 

10 
Random 

checking 
is 

done 
by 

enforcement 
team 

of nagar 
nigam, 

if coal 
found, 

penalty 
is 

imposed 
and 

coal 
is 

seized. 

should 
not 

use 
coal 

and 
shift 

to 
electric 

or 
Agra 

Municipal 
Corporation 

| year 
gas-based 

appliances. 

Agra 
Municipal 

Corporation, 
Random 

checking 
is done 

by 
enforcement 

team 
of nagar 

nigam, 
if coal 

found, 
(a 

bvaoreniar 
conn 

ied 
dad 

Department 
of Food, 

Civil 
Supplies 

and 
- 

penalty 
is imposed 

and 
coal 

is seized. 
They 

are 
advised 

to used 
clean 

fuel 
like 

au 
a
a
r
o
n
 

Ces 
Consumer 

Affairs 
and 

Oil 
Companies 

we 
LEPG. 

(Indian 
OiV/HP, 

etc.) 
A
b
b
e
t
t
 

sa 
wis 

seas, 
Ash/residue 

does 
not 

found 
near 

the 
road 

side, 
as 

restaurants/dhabas 
are 

using 
‘i 

ULES? 
“Ng 

“sion 
w
i
n
 
s
t
 

a 
fe 

ist 
Mieke 

E 
, 

gas 
tandoor. 

R
a
n
d
o
m
 
checking 

is 
done 

by 
enforcement 

team 
of 

nagar 
nigam, 

if 

activities 
shou 

-
 

p 
isposed 

near 
the 

Agra 
Municipal 

Corporations 
| year 

Ash/residue 
found 

penalty 
is 

imposed 
and 

coal 
is seized. 

ad 
side. 

Domestic 
Sector 

LPG 
to 

all, 
Slums 

an 
iceeots 

Department 
of 

Food, 
Civil 

Supplies 
and 

DSO:- 
Informed 

by 
mailed 

letter 
Dated 

29.11.2023.In 
agra 

total 
298345 

aS 
TOBE 

Slums 
*
 
i
 
i
l
i
e
s
 

C
o
n
s
u
m
e
r
 

Affairs 
and 

Oil 
Companies 

2 
years 

Ujjawala 
Gas 

Connection 
are 

provided 
to 

Slums 
for 

cooking 
fuel. 

= 
(Indian Oi/HP. 

ete.) 
DSO:- 

Informed 
by 

mailed 
letter 

Dated 
29.11.2023.In 

agra 
total 

79783 
P
N
G
 

; 
= 

connections 
are 

provided. 
By 

2030, 
city 

may 
plan 

to 
shift 

to 
electric 

B
e
n
e
t
 

e
i
 
o
e
 
i
 

Sppiles 
ane 

- 
—
 

: 
cooking 

or 
PNG 

Consumer 
Affairs 

and 
Oi! 

Companies 
2 years 

/Green 
Gas:- 

Green 
gas 

Ltd 
has 

layed 
piped 

natural 
gas 

(PNG) 
line 

in 80% 
area 

. 
; 

(Indian 
OiVHP, 

etc.) 
of the 

city. 
Rest 

pipe 
line 

laying 
is in process. 

Process 
of house 

hold 
connections 

are 
in 

progress, 
Municipal 

Solid 
Waste 

| 
Any 

type 
of 

garbage 
burning 

should 
be 

Agra 
Municipal 

Corporation 
N.N:- 

=e 
Fert 

aint 
get 

wa 
Wo—s19 

/ 
D
I
E
E
 

/ 2023 
feaie 

27.12.2023 
4 

(
M
S
W
)
 
Burning 

strictly 
stopped. 

SrPTet 
P
e
r
e
 
a
p
a
 Y 

Surveillance 
is 

required 
that 

hazardous 
waste 

=o 
, 

1. 
a
 

ae 
H
W
S
 
G
r
 
eg 

WAR 
1 

a
 

rel 
P
e
r
e
y
 

at 
reat 

f
a
 

Boes 
to 

TSDF 
Agra 

Municipal 
Corporation, 

U
P
P
C
B
 

7a 
@ 

va 
fret 

ot 
ware 

wl 
are 

A
T
 

MST 
ERT 

We 
apt 

aart 
at 

cata 
e
r
e
s
 

at 
ore 

sigs 
; 

: 
; 

ie 
2 

anf 
aeq 

8 
ad 

wet 
ara 

at 
were 

ar 
wf 

ara 
GT 

gor 
a] 

Desilting 
and 

cleaning 
of 

municipal 
drains 

Agra 
Municipal 

Corporation 
= 

. 
e 

pa 
Cope 

8 
Perr 

art 
oerarrepar 

a 
arfandt 

adams 
Ftc, 

Stera 
afar 

Wrouno 
Veal, 

def 
ants 

F 
ares 

Y 
eran 

vt 
or 

way 
Waste 

burning 
a
g
 

area 
should 

be 
UPSIDC. 

U
P
P
C
R
 

sonped. 
Immediate 

Page 
1 
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Daily, 
Monthly 

mass 
balance 

of 
M
S
W
 

generation 
and 

disposal 
Agra 

Municipal 
Corporation 

Sensitize 
people 

and 
media 

through 
workshops 

and 
literature 

distribution. 
Agra 

Municipal 
Corporation, 

U
P
P
C
B
 

and 
N
G
O
 

UPPCB:-1. 
Regular 

Monitoring 
is being 

done 
in 

industrial 
areas 

to 
stop 

waste 
burning. 

No 
evidence 

has 
been 

observed 
of waste 

burning 
in 

industrial 
areas. 

2, 
Sensitizing 

childrens 
in 

schools 
through 

debaits, 
workshops 

and 
literature 

distribution 
on 

various 
aspects 

regarding 
abatement 

of pollution. 

Construction 
and 

Demolition 

Wet 
suppression 

Agra 
D
e
v
e
l
o
p
m
e
n
t
 
Authority, 

Agra 

Housing 
Board 

/ ADA, 
Agra 

Municipal 
Corporation, 

Urban 
Development 

Department, 
P
W
D
 

Immediate 

A
D
A
 

:-Informed 
by 

letter 
number 

- 
165/D/AE/AIRR-II/2023-24 

Dated 
20.12.2023. 

The 
process 

of 
Wet 

suppression 
is 

followed 
on 

daily 
basis 

at under 
construction 

service 
road 

site 
at 

Deori 
near 

Rohta 
canal. 

All 
the 

building 
material 

is covered 
at 

site 
by 

green 
net. 

The 
surrounding 

roads 
are 

being 
regularly 

sprinkled 
by 

tanker 
since 

the 
work 

started, 

N.N:- 
T
e
 

Fert 
aie 

ERT 
Fa 

Wo-519 
/ 

D/EE/2023 
festa 

27.12.2023 
ENT 

aera 
ara 

var 
é 

fh 
13 

gex 
Rawer 

aest 
& 

aay 
4 

yfales 
ort 

ar 
fesera 

war 
or 

ver 
2, 

fred 
SeaeT 

ag 
ATE 

A 
ATeTH 

BEN 
u
a
t
e
 

e 
ver 

21 

Wind 
speed 

reduction 
(for 

large 
construction 

site) 

Agra 
D
e
v
e
l
o
p
m
e
n
t
 
A
u
m
o
n
t
,
 

Agra 

Housing 
Board 

/ ADA, 
Agra 

Municipal 
Corporation. 

Urban 
Development 

Department, 
P
W
D
 

Immediate 

A
D
A
 

:-Informed 
by 

letter 
number 

- 
165/D/AE/AIRR-II/2023-24 

Dated 
20.12.2023 

No 
such 

large 
construction 

sites. 

P
W
D
 

:-Informed 
by 

letter 
Dated-30. 

11.2023 
Being 

Following 

A
D
A
 

;-Informed 
by 

letter 
number 

- 
163/D/AE/AIRR-11/2023-24 

Dated 
20.12.2023 

Done 
as 

per 
norms. 

‘-Informed 
by 

letter 
Dated-30.1 

1.2023 
No 

C
&
D
 

work 
is 

going 
on 

but 
instructions 

be 

P
W
D
 

following 

P
a
p
e
 2 

T 
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Enforcement 
o
f
 
C&D 

Waste 
Management 

Rules. 
The 

waste 
should 

be 
Sent 

to 
constriction 

and 
demolition 

Processing 
facility 

Agra 
Development 

Authority, 
Agra 

Housing 
Board 

/ ADA, 
Agra 

Municipal 
Corporation. 

Urban 
Development 

Department, 
PWD, 

U
P
M
R
C
 

w
A
o
w
t
o
s
r
e
o
w
s
,
 

are 
Aghwee 

PARE 
m
e
e
 

as 
aol: 

sree 
& 

ee 
rad 
anes 

anerer 
Ah 

Frater 
ata 

afta 
arg 

apmacar 
after 

ve 
1 

ge 
ee 

ag 
S
I
T
 

ATER 
MEAT 

Ua 
eels 

WerEAT 
ala 

By 

N.N:- 
=r 

fery 
simrt 

ent 
7a 
W
O
-
S
1
9
 

/ 
D/EE/2003 

feat 
27.12.2023 

ETI 
T
T
T
 
e
A
 

w
a
s
 

fe 
w
e
a
 aR 

R
S
A
 

a 
aradt 

BH 
art 

8 
TR 

PPT 
ERT 

a
y
y
 

wore 
oe 

5 
AHA 

Sent 
® 
seit 

wla 
Og 

oh 
were 

at 
Perera 

ae 
aren 

safe 
oe 

Bi 
a 

wh 
onda 

& 
wear 

F 
ya 

meq 
a 

BH 
ah 

#) 

Proper 
handling 

and 
storage 

of 
raw 

material: 
covered 

the 
storage 

and 
Provide 

the 
wind 

breakers, 

Agra 
Development 

Authority, 
Agra 

Housing 
Board 

/ ADA. 
Agra 

Municipal 
Corporation, 

Urhan 
Development 

Department, 
P
W
D
 

Immediate 

A
D
A
 

:-Informed 
by 

letter 
number 

- 
165/D/AE/AIRR-II/2023-24 

Dated 
20.12.2023 

All 
the 

loose 
material 

is 
covered 

by 
green 

net 
at 

site 
and 

sprinkled 
regularly 

by 
tankers, 

P
W
D
 

:-Informed 
by 

letter 
Dated-30.1 

1.2023 
No 

C&D 
work 

is going 
on 

but 
instructions 

being 
following 

Vehicle 
cleaning 

and 
Specific 

fixed 
wheel 

washing 
on 

leaving 
the 

site 
and 

damping 
down 

of haul 
routes, 

Agra 
Development 

Authority, 
Agra 

Housing. 
Board 

/ ADA, 
Agra 

Municipal 
Corporation, 

Urban 
Development 

Department, 
P
W
D
 

Immediate 

A
D
A
 

:-Informed 
by 

letter 
number 

- 
165/D/AE/AIRR-II/2023-24 

Dated 
20.12.2023 

The 
vehicles 

carrying 
building 

material 
to the 

site 
the 

tyres 
and 

the 
storage 

cabin 
are 

properly 
washed, 

P
W
D
 

:-Informed 
by 

letter 
Dated-30, 

11.2023 
No 

C
&
D
 

work 
is Boing 

on 
but 

instructions 
being 

following 
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Actual 
construction 

area 
should 

be 
covered 

Agra 
D
e
v
e
l
o
p
m
e
n
t
 

Authority, 
Agra 

Housing. 
Board 

/ A
D
A
,
 

Agra 
Municipal 

bya 
fine 

sereen. 
Corporation, 

Urban 
Development 

Immediate 
[pwr 

Informed 
by 

letter 
Dated-30, | 1.2023 

No 
C&D 

work 
is going 

on 
but 

Department, 
P
W
D
 

instructions 
being 

following 
. 

A
D
A
 

;-Informed 
by 

letter 
n
u
m
b
e
r
 - 165/D/AE/AIRR-I1/2023-24 

Dated 

Agra 
Development 

Authority, 
A 

No storage (no matter how small)of 
| 

A
i
 
e
e
,
 

po 
nano zs 

20.12.2023 No storage is collected by the road side 
construction 

material 
near 

road 
side 

(up 
to 

Corporation: 
Urban: 

D
e
v
e
l
o
p
m
e
n
t
 

P
W
D
 

:-Informed 
by 

letter 
Dated-30,1 

1.2023 
No 

C
&
D
 
work 

is going 
on 

but 

10 
m 

from 
the 

edge 
of the 

road) 
si 

7 
P 

instructions 
being 

fol lowin 
Department, 

P
W
D
 

8 
8 

Agra 
Development 

Authority. 
Agra 

A
D
A
 

:-Informed 
by 

letter 
number 

- 
165/D/AE/AIRR-II/2023-24 

Dated 

Builders 
should 

leave 
23% 

area 
for 

oreen 
Housing 

Board 
/ A
D
A
 

Agra 
Municipal 

20.12.2023 
Done 

as 
per 

applicable 
approved 

layouts. 

belt 
in 

residential 
colonies 

to 
be 

made 
Corporation. 

Urban 
Development 

PWD 
:-Informed 

by 
letter 

Dated-3 9.11.2023 
No 

C&D 
work 

is goi ng 
on 

but 

mandatory, 
Depa rtment, 

PWD 
instructions 

being 
following 

A
D
A
 

:-Informed 
by 

letter 
number 

- 
165/D/AE/AIRR-II/2023-24 

Dated 
20.12.2023 

Done 
regularly 

at applicabel 
sites, 

Agra 
Development 

Authority, 
Agra 

P
W
D
 

:-Informed 
by 

letter 
Dated-30,11.2023 

No 
C&D 

work 
is going 

on 
but 

Sensitize 
construction 

workers 
and 

contract 
| Housing 

Board 
/ ADA, 

Agra 
Municipal 

instructions 
being 

following 
; 

; 

agency 
through 

workshops, 
Corporation, 

Urban 
Development 

NWN: 
r
e
 
Pry 

a
r
e
 

grr 
TA 
0
5
1
9
 / D/EE/2023 

feria 
27.12.2003 

ERE 
Department, 

PWD, 
UPPCB 

and 
NGO 

Bera 
eT 

Sf 
ery 

frm 
gree Rai 

22.11.2003 
We 

29.11.2023 
&} 

at auf 
y 

S
e
 

e
T
 

el 
S
E
 

Re 
carer 

Phat 
ar 

aafetn 
@ 
sam 

e
t
e
 

fear 
on 

yar 
2 

Source 
Control 

Action 
Responsible 

authorities/agencies 
Time 

Frame 
Compliances 

Road 
Dust 

The 
silt 

load 
in 

Agra 
varies 

from 
7.4 

to 
55.1] 

Agra 
Development 

Authority, 
Agra 

Immediate 
[ADA 

:-Informed 
by 

letter 
number 

- 
163/D/AE/AIRR-I1/2023-24 

Dated 

g/m2. 
The 

silt 
load 

on 
cach 

road 
should 

be 
reduced 

under 
3 
envm2. 

Regular 
vacuum 

sweeping 
should 

be 
done 

on 
the 

road 
having 

silt 
load 

above 
3 em/m2. 

Housing 
Board 

/ ADA, 
Agra 

Municipal 
Corporation, 

Autharit y. 
PWD 

National 
Highway 

Authority 
of 

India 

20.12.2023 
Around 

the 
site 

all 
the 

roads 
are 

being 
cleaned 

by 
manual 

sweeping 
and 

the 
water 

sprinkling 
is done 

by 
tankers, 

The 
Anti 

smog 
gun 

is regularly 
operated 

at 
site. 

P
W
D
 

:-Informed 
by 

letter 
Dated-30, 

1 1.2023 
The 

silt 
load 

has 
been 

done 
and 

trying 
to 

reduced, 
N.N:- 

Informed 
by 

letter 
n
u
m
b
e
r
 - Dated 

27-12-2023. 
Mechanical 

Road 
Sweping 

is 
done 

on 
daily 

basis. 
Tenders 

are 
also 

invited 
to 

hire 
the 

04 
new 

M
R
S
 
machines 

on 
contract 

basis. 
Dust 

from 
the 

read 
side 

is being 
collected 

on 
daily 

basis 
to 

reduce 
the 

Pollution 
load 

on 
the 

road. 
N.H.ALL- 

Informed 
by 

letter n
u
m
b
e
r
 - AEBOT/NHAI/PO/2023/4249 

Dated 
12.12.2023. 

Noted 
for Compliance. 

Sweeping 
on 

Agra 
to Etawah 

by 
pass 

section 
of NH-02 

(New 
NH-19) 

especially 
in 

TTZ 
area 

is 
being 

done 
by 

Concessionaire 
with 

Hydraulic 
Vacuum 

Sweeper 
as 

per requirements. 
Photographs 

are 
attached 

here 
with 

for your 
ready 

reference 
please, 

P
a
e
s
 

A 

427



- r
e
 

Convert 
unpaved 

roads 
to 

paved 
roads. 

Maintain 
Pathole 

Free 
Roads. 

Agra 
Development 

Authority, 
Agra 

Housing 
Board 

/ ADA, 
Agra 

Municipal 
Corporation, 

Authority, 
P
W
D
 

National 
Highway 

Authority 
of 

India 

Immediate 

A
D
A
 

:-Informed 
by 

letter 
n
u
m
b
e
r
 - 165/D/AE/AIRR-II/2023-24 

Dated 
20.12.2023 

Around 
the 

site 
all 

the 
footpaths 

are 
paved 

by 
CC 

either 
the paved 

by 
CC 

or 
by 

grass 
turfing 

to 
maintain 

pothole 
free 

roads, 
P
W
D
 

:-Informed 
by 

letter 
Dated-30.11,2023 

Roads 
patch 

work 
is 

going 
on 

continuously. 

N.N:- 
Informed 

by 
letter 

number 
- Dated 

27-12-2023. 
Agra. 

Tenders 
are 

invited 
to 

construct 
end 

to 
end 

roads 
under 

15th 
FC 

and 
the 

works 
at some 

place 
are 

under 
progress, 

N.H.A.L:- 
Informed 

by 
letter 

number 
- 
A
E
B
O
T
/
N
H
A
I
/
P
O
/
2
0
2
3
/
4
2
4
9
 

Dated 
12.12.2023. 

Noted 
for 

Compliance, 
The 

highway 
is being 

maintained 
as per 

site 
requirements. 

Repair 
and 

rectification 
of pavement/potholes 

remain 
in 

progress 
under 

routine 
maintenance, 

Photographs 
are 

attached. 
Implementation 

of 
truck 

loading 
guidelines; 

use 
appropriate 

enclosures 
for 

haul 
trucks 

and 
gravel 

paving 
for 

all 
haul 

routes, 

Agra 
Development 

Authority, 
Agra 

Housing 
Board 

/ ADA, 
Agra 

Municipal 
Corporation. 

Authority, 
P
W
D
 

National 
Highway 

Authority 
of 

India 
National 

Highway 
Authority 

of 
India 

Immediate 

A
D
A
 

:-Informed 
by 

letter 
number 

- 
1
6
5
/
D
/
A
E
/
A
I
R
R
-
I
/
2
0
2
3
-
2
4
 

Dated 
20.12.2023 

All 
the 

guidelines 
are 

being 
complianced 

related 
to all truck 

routes 
to 

the 
site. 

No 
dust 

is 
spreading 

in 
the 

atmosphere, 
P
W
D
 

:-Informed 
by 

letter 
Dated-30.11,2023 

Not 
related 

to 
P
W
D
 

N.H.A.L- 
Informed 

by 
letter 

number 
- AEBOT/NHAI/PO/2023/4249 

Dated 
12.12.2023.Truck 

loading 
guidelines 

are 
strictly 

followed 
as 

per 
directions 

in 
letter 

under 
reference. 

Intrease 
green 

cover 
and 

plantation. 
Undertake 

greening 
of open 

areas, 
c
o
m
m
u
n
i
t
y
 

places, 
schools 

and 
housing 

S
O
c
I
c
t
i
C
S
s
.
 

Agra 
Development 

Authority, 
Agra 

Housing 
Board 

/ 
ADA, 

Agra 
Municipal 

Corporation. 
Authority, 

State 
Forest 

D
e
p
a
r
t
m
e
n
t
.
?
 

WD 
National 

Highway 
Authority 

of 
India 

Immediate 

N.N:- 
Informed 

by 
letter 

number 
- 
Dated 

27-1 
2-2023. 

Plantation 
has 

been 
done 

as 
per 

the 
target. 

A
D
A
 

:-Informed 
by 

letter 
number 

- 
165/D/AE/AIRR-11/2023-24 

Dated 
20.12.2023 

- Plantation 
has 

been 
done 

as 
per 

norms. 
P
W
D
 

:-Informed 
by 

letter 
Dated-30, 

11,2023 
Instructions 

being 
Following 

marta 
faern, 

arate 
asa 

Wan. 
aire 

@ 
wa 
W
0
-
2
2
6
0
 

/ 29-1 
SPIT, 

fear 
19.12.2023 

ERI 
s
a
a
 

RPM 
at 

2] 
amas 

@ 
omnte 

efefear 
F 

water 
& 

fort 
a 

Peary 
va 

mq 
arr 

grt 
af 

2023-24 
# 

amerfa 
amr 

Srye 
4 

a4 
feat 

1268974 
wa 

ara 
far 

3737066 
Be 

5025930 
Tet 

wz 
Yor 

fear 
aay 

3 
| 

ae 
gertrr 

@ref 
Community 

places, 
Schools 

and 
housing 

societies 
ete 

4 
4 

axren 
var 

8} 

N.H.A.L:- 
Informed 

by 
letter number 

- AEBOT/NHAI/PO/2023/4249 
Dated 

12.12.2023 
Plantation 

on 
Project 

Highway 
was/is 

being 
done 

by 
Concessionaire 

as 
per 

provisions 
in 

concession 
Agreement 

and 
maintenance 

of 
same 

is 
in 

progress. 

Page 
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vacuum 
assisted 

sweeping 
carried 

out 
four 

times 
in 

a 
month. 

this 
will 

reduce 
road 

dust 
emission 

by 
71% 

Agra 
Development 

Authority, 
Agra 

Housing 
Board/ADA, 

Agra 
Municipal 

Corporation, 
National 

Highway 
Authority, 

P
W
D
 

A
D
A
 

:-Informed 
by 

letter 
number 

- 
165/D/AE/AIRR-II/2023-24 

Dated 
20.12.2023 

Not 
Applicable, 

P
W
D
 

:-Informed 
by 

letter 
Dated-30.11.2023 

Not 
Related 

to 
P
W
D
 

N.N:- 
Informed 

by 
letter 

n
u
m
b
e
r
 - Dated 

27-12-2023 
by 

Nagar 
Nigam, 

Agra. 
Mechanical 

Road 
sweping 

is done 
on 

daily 
basis. 

Work 
order 

has 
been 

issued 
to 

hire 
the 

04 
new 

M
R
S
 

machines 
on 

contract 
basis. 

N.H.A.L:- 
Informed 

by 
letter 

number 
- A

E
B
O
T
/
N
H
A
I
/
P
O
/
2
0
2
3
/
4
2
4
9
 
Dated 

12.12.2023 
that 

Concessionaire 
is 

using 
hydraulic 

Vacuum 
sweeper 

for 
sweeping 

of road, 
water 

sprinkling 
to control 

dust 
and 

watering 
in 

median/median 
plants 

and 
provide 

Photographs 
are 

enclosed 
here 

with 
for your 

kind 
information 

and 
record 

please. 
Vehicles 

Diesel 
vehicle 

entering 
the 

city 
should 

be 
equipped 

with 
DPF 

which 
will 

bring 
a 

reduction 
of 40 

in 
cmmisons 

(This 
option 

must 
be 

explored 
once 

Bharat 
stage 

VI 
fule 

is available) 

State 
Transportation 

Department 

RTO:- 
Informed 

by 
mailed 

letter 
Dated 

29.11.2023. 
From 

1/04/2020 
only 

BS 
VI 

vehicle 
are 

being 
registered, 

BS 
IV 

Vehicle 
have 

been 
denied 

for 
registrestion 

A
D
A
 

:-Informed 
by 

letter 
n
u
m
b
e
r
 - 

165/D/AE/AIRR-I1/2023-24 
Dated 

20.12.2023 
Not 

Applicable, 

Restriction 
on 

plying 
and 

phasing 
out 

of 
10 

years 
old 

commercial 
diesel 

driven 
vehicles. 

State 
Transportation 

Department 
Industrial 

Associations 

3 
years 

UPSIDC- 
Sov0 

wey 
use 

G
a
g
a
 

Perm, 
anne 

gra 
qa 

H
o
—
s
o
n
o
 

/ SRT 
/ 
er 

/ary 
BEIT 

/2023-G868 
fein 

30.11.2023 
gIRl 

Sra 
array 

Tar 
@ 

fa 
1— 

sere 
aa 

at 
oguer 

gar 
wet 

& 
fre 

fowno—os 
A 

aa 
ure 

BL 
xe) 

& 
fet 

ate 
iw 

owwo-oo 
wh 

4 
a 

ofl, 
aetarr 

ae 
#26 

a 
urea 

ed 
& 

afk 
argafad 

a 
55 

21 
aeqere 

ae 
we 

127 
8) 

forte 
Wares 

eran 
ar 

ver 
2, 

ae 
were 

orm 
rel 

at 
Aoqao—oe 

ay 
pre 

a 
D 

wot 
went 

2] 
2~ 

SER 
8a 

Bl 
wet 

gel 
oT 

Mare 
a
T
 

day 
o
t
 

B 
BOUT 

aM 
s
R
 

A 
ART 

ST 
el 

8 
wa 

reer 
g
a
a
 

wet 
Saree 

we 
At 

fee 
cay 

ay 
3 

areret 
@ 

Fafa 
wat 

ordaferr 
ot 

ont 
# 

fe 
area 

ay 
After 

wa 
a 

dw 
wed 

We 
aft 

rey 
A 

array 
@ 
f
e
 

meer 
sel 

een 
t 

at 
wrk 

B
a
a
 

aifttet 
S 

arr 
cewre 

do 
wear 

ant 
oe 

Wurert 
def 

yar 
orem 

By 

RTO:- 
Informed 

by 
mailed 

letter 
Dated 

29.11.2023. 
According 

to 
TTZ 

rules 
15 

years 
old 

vehicles 
(petrol/diesel) 

have 
been 

phased 
out. 

Industries 
must 

be 
encouraged 

to 
use 

Bharat 
stage 

VI 
vehicles 

for 
transportation 

of raw 
and 

finished 
products 

Transport 
Department, 

Factory 
owner's 

Association 

P
a
g
e
 6 

Immediate 

Factory 
owner's 

association:- 
Informed 

by 
letter number 

- FOA/25/2023-24 
Dated 

14.09.2023 
Compliance- 

Most 
of 

Factories 
seek 

services 
of 

outside 
commercial 

vehicles 
for 

such 
transportation 

this 
is 

in 
Government 

hand 
to ban 

commercial 
vehicles 

below 
BS-VI 

category 
and 

promote 
battery 

or 
electrical 

operated 
commercial 

vehicles 
for 

transportation 
within 

Agra. 
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2 
years 

Factory 
owner's 

association:- 
Informed 

by 
letter 

number 
- FOA/25/2023-24 

Dated 
14.09.2023 

As 
an 

added 
feature 

and 
achievement 

made 
by 

our 
Factory 

Owner's 
Association 

we 
are 

happy 
to 

inform 
Esteemed 

UPPCB 
that 

during 
this 

monsoon 
our 

Association 
has 

planted 
almost 

5000 
saplings 

of various 
trees 

at 
an 

allotted 
area 

of 
Jacre 

in 
Industrial 

Estate, 
Nunhai 

space 
provided 

by 
Esteemed 

DIC, 
Directorate 

of 
Inds 

., Govt. 
of U.P. 

Factory 
owner's 

association:- 
Informed 

by 
letter 

number 
~ 

FOA/25/2023-24 
Dated 

14.09.2023 
Further 

we 
would 

like 
to 

express 
our 

grievance 
against 

Agra 
Nagar 

Nigam 
& 

Traffic 
Police, 

Agra 
where 

by 
A
N
N
 

has 
out 

rightly 
ignored 

beautification 
of underneath 

of 
Ram 

Bag 
Flyover 

it 
is in 

horrible 
condition 

there 
is 

garbage 
dump 

yark 
made 

of 
such 

important 
place 

that 
can 

be 
well 

utilised 
as 

a 
small 

public 
park 

or 
even 

for 
parking 

of 
auto 

taxis. 
there 

is 
so 

much 
chaos 

of 
traffic 

jam 
at 

this 
major 

Rambagh 
crossing 

traflic 
police 

are 
totally 

failure 
to 

handle 
the 

heave 
traffic 

even 
traffic 

signals 
are 

not 
functioning 

and 
standing 

as just 
showpiece 

since 
the 

installation 
done 

by 
Agra 

Smart 
City 

more 
than 

three 
years 

before. 
More 

over 
U
P
S
R
T
C
 

buses 
are 

still 
& 

continue 
to 

illegally 
ply 

on 
National 

Highway-19 
at 

various 
sport 

causing 
severe 

traffic 
jam 

this 
sheer 

nuisance 
activity 

of 
U
P
S
R
T
C
 

has 
nullified 

the 
existence 

& 
convenience 

of 
flyovers 

made 
by 

NHAI 
for 

smooth 
traffic 

movement 
the 

traffic 
police 

of 
Agra 

is totally 
failure 

to 
control 

illegal 
stoppages. 

these 
(JPSRTC 

buses 
siop 

on 
NH-19 

just 
for 

the 
pickup 

& 
drop 

of 
passengers 

at 
their own 

{stops. 
it 

can 
be 

said 
that 

NH-19 
route 

in 
Agra 

is 
one 

of the 
major 

gally 
operaying 

at 
various 

sport 
many 

hundreds 
& 

hundreds 
of 

fs 
are 

standing 
and 

waiting 
for 

buses 
on 

routed 
to 

NIH-19 
which 

e 
completely 

stopped 
but 

regret 
to 

say 
irrespective 

D
M
 

striet 
orders 

no 
change 

& 
progress 

is 
illegal 

transportation 
activity 

carried 
out 

by 
UPSRTC, 

Also 
it 

is 
high 

time 
that 

U
P
S
R
T
C
 

must 
change 

& 
switch 

voer 
its 

feet 
of 

hadls 
state 

& 
ruined 

condition 
of diese! 

pussenger 
buses 

of 
more 

than 
10 

years 
old 

& 
to 

be 
replaced 

with 
electrical 

airconditioned 
bused 

for 
the 

benefit 
of 

long 
route 

passengers, 
aller 

all 
we 

have 
double 

engine 
Government 

in 
U.P. 

and 
also 

try 
to 

make 
Agra 

traffic 
movement 

in 
a 
much 

needed 
smooth 

controlled 
manner 

the 
Traffic 

Police 
Officers 

who 
are 

not 
able 

to 
give 

best 
of 

results 
in 

performing 
thier 

duties 
honestly 

should 
be 

debarred/suspended 
with 

immediate 
effect. 

We 
are 

informing 
this 

matter 
as 

we 
aggrieved 

factory 
owners 

very 
often 

take 
this 

rout 
for 

to 
& 

fro 
of our 

factories 
and 

everyday 
we 

get 
stuck 

up 
in 

traffic 
jams 

on 
N
H
-
1
9
 

as 
well 

as 
at 

Ram 
Bagh 

Crossing 
underneath 

of 
flyover, 

Restriction 
on 

plying 
and 

phasing 
out 

of 
10 

years 
old 

commercial 
diesel 

driven 
vehicles. 

Policy 
to 

be 
decided 

at 
State 

level 
Authority 

3 
Source 

Control 
Action 

Responsible 
authorities/agencies 

Time 
F
r
a
m
e
 

Compliances 

P
a
g
e
 7 
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Introduction 
of cleaner 

fuels 
(CNG/ 

LPG) 
for 

vehicles. 
Department 

of Food, 
Civil 

Supplies 
and 

C
o
n
s
u
m
e
r
 
Affairs 

and 
Oil 

C ompanies 
Undian 

Oil/HP, 
ete.) 

DSO:- 
Informed 

by 
mailed 

letier 
Dated 

29.11.2023. 
In 

Agra 
24 

retail 
outlet 

are 
providing 

C
N
G
 

as 
aclean 

fuel. 

cleaner 
fuels 

(CNG/ 
LPG) 

for 
vehicles 

are 
available 

in 
Agra 

all 
three 

wheelers, 
school 

buses 
and 

commercials 
vehicles 

are 
running 

by 
natural 

gas, 
Check 

overloading: 
Expedited 

installation 
of 

weigh-in-motion 
bridges 

and 
machines 

at 
all 

entry 
points 

ta 
Agra. 

Transport 
Department, 

Traffic 
Police, 

Agra, 
N
H
A
I
,
 

Toll 
agencies 

Immediate 

RTO:- 
Informed 

by 
mailed 

letter 
Dated 

29.11.2023.Total 
3847 

challans 
in 

overloading 
have 

been 
done 

fram 
1-apr-23 

to 
31-oct-23. 

Currently 
3 
motion 

bridges 
are 

working 
in 

Agra. 
1.Korai 

Toll 
Plaza 

2.Saiyan 
Toll 

plaza 
3. 

Fatehabad 
Toll 

plaza 

Sm 
Glo 

GuGTT 
a
i
a
 

B
a
k
e
 
s
a
e
 

AMT 
Daa 

W
o
w
 

we 
‘howo—22 

/ 2023 
(Action 

Plan) 
feaia—o7.12.2078 

al) 
Serres 

arrar 
aay 

e 
fo 

arama 
gfere 

arr 
sivodiosio 

fry 
a 

arer 
w
a
a
r
 

we 
sitay 

sien, 
Tet 

& 
e
e
 

aftr 
saree 

w
e
e
 

a 
ad 

é] 
Electric/Hybrid 

Vehicles 
should 

be 
encouraged: 

New 
residential 

and 
commercial 

buildings 
to 

have 
charging 

facilities, 
Buses 

should 
be 

C
N
G
 

or 
Electric 

Transport 
Department. 

Agra 
City 

Transport 
Services 

Pvt. 
Lid 

Government 
has 

given 
Subsidy 

on 
electric 

vehicles 
as 

1. 
Private 

2 
wheelers 

and 
4 

wheelers: 
Average 

subsidy 
on 

sale 
amount 

for 
2 

w heelers 
is 

5000 
and 

4 
Wheelers 

is 
I 

lakh. 
Also 

these 
vehicles 

have 
been 

exempted 
from 

Road 
Tax. 

2 
Electric 

E-rickshaw 
and 

Auto 
if manufactured 

in 
UP 

Road 
Tax 

Up 
to 

243 
Sears 

exempted. 
If manufactured 

outside 
UP 

two 
years 

exemption, 

Fransport 
Department 

- 
Government 

has 
rolled 

out 
new 

EV 
Policy 

in 
whieh 

Vehicle 
purchased 

and 
Registered 

in 
Uttar 

Pradesh 
+ 

he 
Exempted 

from 
road 

tay 
Make 

a 
time-bound 

plan 
for 

dipper 
N 

of 
electric 

vehicles 
(EVs), 

parallelly 
effort 

must 
be 

made 
for 

charging 
infrastructure 

including 
facilities 

for 
swiping 

the 
batteries. 

As 
a 

first 
Step. 

two 
and 

three- 
wheeler 

should 
be 

considered 
for 

EVs. 

penetra 
The 

state 
of 

Uttar 
Pradesh 

and 
Agra 

administ 
n 

| year 

lransport 
Department 

- 
EV 

Dealers 
are 

estah 
hing 

Station 
at 

their 
dealership. 

alsa 
A
D
A
 

and 
U
P
S
R
T
C
 

is 
also 

establishing 
charging 

Station 

Depot 
spaces 

should 
be 

rationalized 
to 

ensure 
more 

efficient 
utilization. 

Multi- 
modal, 

multi-use 
bus 

depots 
to 

be 
developed 

to 
provide 

high-class 
bus 

services 
and 

terminal 
experience 

to 
passengers. 

Shouid 
include 

well- 
equipped 

maintenance 
workshops. 

Charging 
stations 

shall 
be set-up. 

Transport 
Department, 

Agra 
City 

Transport 
Services 

Pvt. 
Lid 

lyear 

RTO- 
Related 

to 
City 

tranport 
and 

U
P
S
R
T
C
 

Enforcement 
of bus 

lanes 
and 

keeping 
them 

free 
from 

obstruction 
and 

encroachment. 
Agra 

Development 
Authority, 

Agra 
Municipal 

Corporation, 
Agra 

City 
Transport 

Services 
Pvt. 

Ltd 
1 year 

A
D
A
 

:-Informed 
by 

letter 
number 

- 
165/D/AE/AIRR-II/2023-24 

Dated 
20.12.2023 

Not 
Applicable. 
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Insure 
integration 

of existing 
metro 

system 
with 

bus 
services. 

Agra 
Metro 

Rail 
Corporation, 

Agra 
Development 

Authority, 
Agra 

Municipai 
Corporation, 

Agra 
City 

Transport 
Services 

Pvt. 
Ltd. 

Traffic 
Police. 

Agra 

A
D
A
 

:-Informed 
by 

letter 
number 

- 
165/D/AE/AIRR-Il/2023-24 

Dated 
20.12.2023 

Not 
Applicable. 

1 year 

OR 
Giese 

V
g
a
 

w
a
 

B
a
e
 

wae 
ara 

| 
a 
W
O
 

/ TO 
‘
o
g
t
o
—
2
2
 

/ 2023 
(Action 

Plan) 
feata—o7.12.2023 

ERT 
Mata 

BRAT 
var 

é 
fe 

orrme 
4 

ofan] 
# 

tet 
tar 

eater 
ar 

ard 
wafer 

& | 
arararer 

fear 
ERT 

vex 
ea 

4 
sry 

GTaPTH 
at 

Poh 
ares 

& 
onen 

feet 
wat 

wr 
a
e
 

& 
afte 

want 
art 

& 
gery 

Fy 
arree 

fren 
cra 

t] 

Source 
Controi 

Action 
Responsible 

authorities/agencies 
Time 

F
r
a
m
e
 

Compliances 
Route 

rationalization: 
I
m
p
r
o
v
e
m
e
n
t
 

of 
availability 

by 
rationalizing 

routes 
and 

fleet 
enhancement 

with 
requisite 

modification, 

Agra 
Development 

Authority. 
Agra 

City 
Transport 

Services 
Pvt, 

Ltd. 
Traffic 

Police. 
Agra 

A
D
A
 

:-Informed 
by 

letter 
number 

- 
165/D/AE/AIRR-I1/2023-24 

Dated 
20, 

12.2023 
Not 

Applicable. 

1 
year 

Ser 
yiere 

Surya 
aera 

SPeR]E 
GAT 

aM 
@ 

oa 
W
o
w
 

eo 
Wodio—22 

/2023 
(Action 

Plan) 
fe-ia—o7.12.2003 

gre 
HOTA 

Gra 
war 

é 
far 

wee 
da 
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art 

@ 
quae 

8g 
wra—aa 

oe 
wafkr 

frat 
at 

aria 
Bg 

a
T
 

Hera 
Tat 

ey 
IT 

systems 
in 

buses. 
bus 

stops 
and 

control 
hd 

passenger 

reliability 
of 

bus 
services 

and 
monitoring. 

Agra 
Development 

ity. 
Agra 

City 
aspert 

Services 
Pvt 

Ltd. 
Traffic 

Police. 
Agra 

| 
vear 

SOR 
Gert 

Tyee 
a
a
a
 

Bate 
sae 

ani 
@ 

Ga 
H
O
O
 

We 
odio—22 

/2023 
(Action 

Plan) 
feiai—o7.12.2003 

an! 
aera 

wera 
tre 

# 
f 

see 
es 

# 
arava 

gfert 
ert 

wa 
wela 

oe 
A 

zal 
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aR 

wat 
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Wa 
Sane 

oq 
w
e
a
r
 

w 
uRarr 

am 
& 

arare 
/uaraat 

a 
u
r
e
s
 

fear 
vine 

@1 
s
a
e
 

fart 
sr 

af 
crag 

/uRaraat 
at 

Aula 
ae 

Yehe 
oy 

eh 
ae 

wr 
tee 

ae 
Hardt 

war 
a 

gare 
bq 

Pere 
fA 

aA 
a& 

ere 
4 

yarar 
fara 

war 
ay 

M
o
v
e
m
e
n
t
 

of 
materials 

(raw 
and 

product) 
should 

be 
allowed 

between 
10 

PM 
to 

5 
AM. 

Transport 
Department. 

Agra 
Development 

Authority, 
Agra 

City 
Transport 

Services 
Pvt. 

Ltd, 
Traffic 

Police, 
Agra 

A
D
A
 

:-Informed 
by 

letter 
number 

- 
163/D/AE/AIRR-11/2023-24 

Dated 
20.12.2023 

Not 
Applicable. 

| 
vear 

ome 
Ger 

SIyIT 
warana 

Bae 
wae 

anne 
@ Ta 

WO 
WO 

Nogto~22 
/2023 

(Action 
Plan) 

Raia—o7 
12.2098 

gre 
arora 

P
R
T
 
Way B 

fie 
wer 

ata 
A 

wre 
are 

area 
ated, 

aft 
onf& 

gest 
@ 

fart 
wer 

5:00 
wa 

et 
ata 

11:00 
ast 

At 
Wat 

a
r
e
 

any 
at 

ah 
e 

1 

w Industries 
and 

D
G
 

Sets 
Ensuring 

emission 
standards 

in 
industries, 

Shifting 
of polluting 

industries, 
UPPCB, 

Industries 
Department 

As 
per 

the 
Hon'ble 

Supreme 
Court 

Order 
dt. 

30.12.1996 
in 

W.P(c) 
13381/84 

(M.C 
Mehta 

Vs 
Union 

of 
India, 

All 
the 

Air 
Polluting 

Industries 
are 

operational 
with 

natural 
gas/electricity. 

Random 
monitoring 

is being 
done 

by 
UPPCB 
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Strict 
action 

to 
stop 

unscientific 
disposal 

of 
hazardous 

waste 
in 

the 
surrounding 

area 
Municipal 

council 
and 

U
P
P
C
B
 

1 
year 

In 
Agra 

29 
industries 

are 
identified 

which 
generate 

hazardous 
waste 

during 
Process. 

All 
units 

are 
disposing 

their 
hazardous 

waste 
through 

TSDF. 
Total 

Quantity 
of 

hazardous 
waste 

is 
64,039 

M
T
 
(Landfillable 

is 
50.239 

MT, 
Incinerable 

is 
0.8 

MT 
and 

recyclable 
is 

13 
MT). 

Regular 
inspections 

is being 
carried 

out 
in 

Industrial 
areas. 

No 
unscientific 

disposal 
of 

Hazardous 
Waste 

has 
been 

observed. 

and 
Disposal 

Facilities 
(TSDFs) 

for 
hazardous 

waste. 

There 
should 

be 
separate 

Treatment, 
Storage. | Industrial 

Associations, 
UPSIDC, 

Industries 
Department, 

U
P
P
C
B
 

As 
per 

the 
information 

-Dated 
14.09.2023 

by 
Factory 

owner's 
association, 

Nunhai. 

There 
are 

no 
Hazardous 

Waste 
factories 

in 
Industrial 

Estate. 
Nunhai 

most 
of 

them 
are 

listed 
under 

white 
& 

green 
category, 

However 
as 

per 
PCB 

records 
orange 

& 
red 

category 
industres 

are 
also 

Operational 
in 

Industrial 
area, 

Nunhai, 
Orange 

category 
industries 

are 
using 

Natural 
Gas 

& 
Electricity, 

as 
fuel 

and 
docs 

not 
generate 

azardous 
waste. 

Red 
category 

industries 
(electro 

plating 
units) 

has 
done 

agreement 
with 

TSDF 
for 

the 
disposal 

of 
Hazardous 

waste. 
Industrial 

waste 
burning 

should 
he 

stopped 
Industrial 

Associations. 
U
P
S
I
D
C
,
 

immediately 
U
P
P
C
B
 

Immediate 

There 
are 

no 
such 

factories 
burning 

any 
industrial 

waste 
within 

Industrial 
Estate, 

Nunhai. 
No 

information 
has 

been 
received, 

reg, 
industrial 

Waste 
buring 

in 
industrial 

areas. 

Follow 
best 

practices 
to 

minimize 
fugitive 

ion 
with 

in 
the 

industry 
premises. 

all 
leakage 

within 
the 

industry 
should 

be 
controlled 

Industrial 
Associations. 

UPSINC. 
U
P
P
C
B
 

Yes 
all 

factories 
are 

strongly 
follow 

ing 
best 

methods 
to 

control 
such 

emission 
and 

leakages. 

As 
per 

information 
U
P
P
C
B
:
 

All 
air 

polluting 
the 

industries 
are 

operatinal 
with 

Natural 
gas/electricity 

Efforts 
are 

being 
made 

by 
industries 

to 
stop 

Fugitive 
emission, 

Area 
& 

road 
in 

front 
of 

the 
industry 

should 
be 

the 
responsibility 

of the 
industry, 

Yes 
all 

factories 
are 

well 
maintaining 

such 
area 

& 
road, 

Industries 
(Induction 

Furnace) 
Recommended 

Fume 
gas 

capturing 
hood 

followed 
by 

Baghouse 
should 

be 
used 

to 
control 

air 
pollution 

Industrial 
Associations, 

U
P
P
C
B
 

2 
years 

Directions 
has 

been 
given 

to 
the 

F oundry 
Association 

to 
install 

fume 
gas 

capturing 
hood 

followed 
by 

bag 
house 

to 
control. 

air pollution. 
As 

per 
information 

UPPCB, 
Fume 

hood 
along 

with 
APCS 

has 
been 

installed 
by 

foundries. 
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Source 
- 
industries 

& 
D
G
 

Sets 
Diesel 

Generator 
Sets 

Factory 
owner's 

association, 
Nunhai. 

Source 
Control 

Action 
Responsible 

authorities/agencies 
Strengthening 

of grid 
power 

supply, 
uninterrupted 

power 
supply 

to 
the 

industries 
State 

Energy 
Department. 

IVVNL 

The 
stand 

by 
power 

from 
DG 

sets 
should 

also 
be 

on 
clean 

fuel, 
All 

industrial 
DG 

sets 
which 

have 
gas 

connections 
should 

shift 
to 

gas-based 
generators. 

The 
battery-bucked 

UPS/inverters 
should 

be 
considered 

for 
other 

commercial 
places 

und 
hospitals. 

Renewable 
energy-based 

Seneration 
should 

be 
encouraged. 

Industrial 
Associations. 

Agra 
Municipal 

Corporation 
Avra 

Strict 
action 

on 
road 

side 
encroachment. 

Agra 
Development 

Authority, 
Agra 

Municipal 
Corporations, 

Agra 
City 

Transport 
Services 

Pvt. 
Lid, 

Traffic 
Police, 

Agra 

Factory 
owner's 

association:- 

connections 
are 

shifted 
to 

gas 
1, 

Meanwhile 
we 

would 
like 

release 
of 

i 

g00ds 
will 

certainly 
£0 

down 

Lid 
and 

usage 
of 

DG 
Sele 

isa 

Informed 
by 

letter 
sumber 

- FOA/25/2073-24 
Dated 

14.09.2033 
Yes 

Will 
ensure 

all 
industrial 

DG 
set 

which 
have 

pas 
“based 

generators, 

industrial 
estate,. 

Nunhai 
More 

eco-friendly 
and 

the 
production 

cost 
of finished 
tariff 

2. 
As 

such 
there 

is 
no 

power 
break 

down 
or 

any 
short 

supply 
of 

electricity 
within 

industrial 
Estate, 

Nunhai 
it 

is 
being 

well 
taken 

care 
of 

by 
Torrent 

Power 
Imost 

negligible, 

Time 
Frame 

2 
years 

The 
use 

of 
NG 

sets 
in 

agra 
is 

ded 
by 

D
V
V
N
I
 

‘Torre 
Hed 

at 
commerei: 

Sources 
such 

as: 
solar 

power 
i 

(cupola 
and 

induction 
furna 

2 
vears 

as 
fuel. 

Compliances 
AS 

per 
the 

Hon'ble 
Supreme 

Court 
Order 

dt. 
30.12.1996 

in 
W.P(e) 

[3381/84 
(MLC 

Mehta 
Vs 

Union 
of 

India 
uninterrupted 

Power 
supply 

is 
being 

provided 
by 

DVVNL/Torrent 
Power 

Lid 
in 

Agra. 

neglible. 
As 

uninterrupted 
Power 

supply 
is 

being 
Power 

Ltd 
in 

Agra. 
battery-backed 

UPS/Inverters 
places 

and 
in 

residential 
areas. 

Renewable 
enerey 

sulso 
being 

encouraged. 
Foundry 

industries 
ce) 

Operational 
in 

Foundry 
Nagar 

and 
Nunhai 

industrial 
areas 

are 
using 

gas 
based 

eenerator, 
They 

are 
using 

Natural 
gas 

20.12.2023 
Not 

Applicable. 

A
D
A
 

:-Informed 
by 

letter 
number 

- 
165/D/AE/AI 

RR-II/2023-24 
Dated 

N.N:- 
amy 

Pore 
aime 

grr 

STOR 
WY 
s
t
e
n
o
,
 

gen} 

TA 
0
-
5
1
9
 

/ 
D/EE2023 

Raia 
27.12.2023 

STE 
Oe 

F
R
 

ee 
Fr 

ker 
et 

ret 
wf 

ehecee 
sy 

ery 
* 

arta 
a 

oft 
2) 
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Examine 
existing 

framework 
for 

removing 
broken 

vehicles 
from 

roads 
and 

create 
a 

system 
for 

speedy 
removal 

and 
ensure 

minimal 
disruption 

to 
traffic. 

Agra 
Development 

Authority, 
City 

Transport 
Services 

Pvt. 
Ltd. 

NHAIL. 
Traffic 

Police, 
Agra. 

aN 
yee 

SGaT 
U
T
I
 

S
P
S
 

GAG 
SIT 

@ 
VF 

B
O
S
 

/ THO 
f
i
o
P
l
o
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féia—o7.12.2023 
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Synchronize 
traffic 

m
o
v
e
m
e
n
t
s
 

or 
introduce 

intelligent 
traffic 

sy stems 
for 

lane-driving. 

Agra 
Development 

Authority 
city, 

Insport 
Services 

Pvt. 
Ltd. 

NHAL, 
Traffic 

Police. 
Agra 

Mechanized 
multi 

storey 
parking 

at 
bus 

sand 
big 

commercial 

Agra 
Development 

Corporations, 
NHAL, 

Traffie 
Police, 

Agra 

aR 
TH 

TERS 
a
e
 

S
R
E
 

oryE 
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Plan) 
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Hecletda 

ufaer 
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Raft 
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af 

see 
aa 

Hf anazaea 
8) 

Source 
Control 

Action 
Responsible 

authorities/agencies 
Time 

F
r
a
m
e
 

Compliances 

Identify 
traffic 

bottleneck 
intersections 

and 
develop 

smooth 
traffic 

plan. 
For 

example. 
Loha 

mandi, 
Rakabganj, 

Kotwali, 
Tajganj. 

Hari-parwat 
are 

the 
main 

bottlenecksfor 
traffic. 

Agra 
Development 

Authority. 
Agra 

City 
Transport 

Services 
Pvt. 

Ltd. 
Agra 

Municipal 
Corporations, 

Traffic 
Police, 

Agra 
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Parking 
policy 

in 
congestion 

area 
(high 

parking 
cost, 

atcity 
centers, 

only 
parking 

is 
limited 

for 
physically 

challenged 
people, 

etc). 

Agra 
Development 

Authority, 
Agra 

City 
Transport 

Services 
Pyt. 

Lid, 
Agra 

Municipal 
Corporations. 

NHAL, 
Traffic 

Police, 
Agra 

Bijli 
Ghar 

and 
Idgah 

Bus 
Stand 

causes 
extreme 

congestion 
and 

increased 
emissions 

and 
should 

be 
decongested 

at 
priority. 

[tis 
r
e
c
o
m
m
e
n
d
e
d
 

that 
the 

city 
should 

relocate 
these 

bus 
stations 

to 
outskirts 

of the 
city 

(Bijli 
Ghar 

may 
be 

shifted 
to 

trans 
Yamuna 

and 
Idgah 

may 
be 

shifted 
to 

near 
to 

Patholi 
Village. 

Jaipur 
Road). 

Agra 
Development 

Authority, 
Agra 

City 
Transport 

Services 
Pvt. 

Ltd, 
Agra 

Municipal 
Corporations. 

Traffic 
Police. 

Agra 

SR 
Pere 

SUE 
U
T
A
 
B
e
 

STE 
S
T
 

WTF 
W
O
R
 

CaO 
t
h
o
d
l
o
—
z
2
 

/ 2023 
(Action 

Plan) 
fe-ie—o7.12.2023 

arer 
arrrea 

@
r
e
r
a
r
 

ara 
# 

Ps 
mex 

F 
arftres 

cars 
are 

aay 
H 

areas 
yea 

Ent 
yaTET 

KpaTE 

SR 
Yee 

S
A
R
 

W
e
a
s
 
B
a
e
 

OTe 
a
T
 

W 
Ta 

W
O
N
 

TRO 
ofto-22 

2023 
(Action 

Plan) 
feie—o7.12.2023 

err 
sara 

eer 
rar 

# 
fas 

ararare 
gferet 

afta 
aA 

each 
fawreft 

ux 
ahae 

wa 
deme 

steer 
ue 

e
R
 
a
a
d
 

arren 
Y
a
d
 

eet 
ante] 

An 
outer 

road 
from 

Keetham 
connects 

to 
Gwalior 

Road. 
This 

road 
may 

be 
connected 

to 
Agra 

ring 
road 

(connecting 
Y
a
m
u
n
a
 

Expressway 
and 

Agra-Lucknow 
express 

Way): 
this 

will 
restrict 

the 
m
o
v
e
m
e
n
t
 

(within 
Agra 

city) 
of 

those 
vehicles 

destined 
10 

Jaipur 
or 

Gwalior. 
The 

ring 
road 

should 
further 

extend 
to 

the 
Agra-Jaipur 

highway. 

Agra 
Development 

Authority. 
Agra 

City 
Transport 

Services 
Pvt, 

Ltd. 
NHAI 

20.12.2023 
Not 

Applicable, 

A
D
A
 

:-Informed 
by 

letter 
number 

- 165/D/AE/AIRR-II/2023-24 
Dated 

There 
should 

be 
a 
bypass 

for 
heavy 

vehicles 
[Agra 

Dev 
elopiment 

Authority, 
Agra 

City 
and 

major 
gadowns 

should 
be 

shifted 
away 

from 
the 

city 
at 

outside 
areas 

to 
prevent 

the 
m
o
v
e
m
e
n
t
 

of 
heavy 

vehicles 
in 

the 
city. 

Transport 
Services 

Pvt, 
Lid. 

N
H
A
T
 

2-3years 

A
D
A
 

:-Informed 
by 

letter 
number 

- 
165/D 

20.12.2023 
Not 

Applicable, 
VAE/AIRR-11/2023-24 

Dated 

The 
major 

drains 
of city 

(Mantola 
Drain, 

Taj 
East 

Drain/Kolhai 
Nala, 

Water 
Works 

Drain, 
Naraich 

Nala, 
Bhairo 

Nala, 
Nagla 

Budhi 
Nala, 

Anurag 
Nagar 

Nala, 
Peelakhar 

Nala) 

Municipal 
Corporation 

and 
Agra 

Development 
Authority 

should 
be 

covered, 
diverted 

fully 
to 

waste 

Page 14 

20.12.2023 
Not 

Applicable, 

A
D
A
 

:-Informed 
by 

letter 
number 

- 
165/D/AE/AIRR-11/2023-24 

Dated 
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Mantola 
and 

other 

major 
Drains 

water 
treatment 

plant 
of 

tertiary 
level 

and 
then 

only 
discharge 

in 
river 

Yamuna 
or 

perhaps 
recycled. 

This 
will 

remove 
the 

problem 
NH3, 

H2S 
and 

smell 
in 

the 
city 

and 
Taj 

Mahal 
area. 

2-3years 

N.N:- 
Informed 

by 
letter 

number 
- 
Dated 

27-12-2023 
by 

Nagar 
Nigam, 

Agra, 
Bio 

remediation/Phyto 
remediation 

on 
61 

untapped 
and 

06 
tappeed 

drains 
is 

being 
done 

by 
M/s 

Sign 
Age 

India 
Pvt 

Ltd 
under 

the 
supervision 

of 
Nagar 

Nigam, 
Agra. 

At 
present 

8 
major 

drains 
of 

city 
ie. (Mantola 

Drain, 
Taj 

East 
Drain/Kolhai 

Nala, 
Water 

Works 
Drain, 

Naraich 
Nala, 

Bhairo 
Nala, 

Nagla 
Budhi 

Nala, 
Anurag 

Nagar 
Nala. 

Peelakhar 
Nala) 

are 
Partially 

tapped. 
Action 

is being 
taken 

by 
UP 

Jal 
Nigam 

for 
tapping 

of 
Partially 

lapped 
drains. 

Construction 
work 

o
f
 31 

mld 
STP, 

35 
mld 

STP 
& 

100 
mld 

STP 
is 

under 
construction 

at 
14 

M
L
D
 

STP 
Jaganpur. 

10 
M
L
D
 
STP 

Peelakhar 
and 

78 
M
L
D
 

STP 
Dhandhupura 

frespectively. 

C
r
e
m
a
t
o
r
i
u
m
s
 

or 
gus-based 

crematorium 
should 

be 
installed 

Municipal 
Corporation 

and 
Agra 

Development 
Authority 

1-2years 

A
D
A
 

:-Informed 
by 

letter 
number 

- 
165/D/AE/AIRR-11/2023-24 

Dated 
20.12.2023 

Not 
Applicable. 

N.N:- 
Informed 

by 
letter 

number 
- Dated 

27-12-2023 
by 

Nagar 
Nigam, 

Agra. 
Electric 

crematorium 
has 

been 
installed 

at 
Mal 

ka 
Chabutara, 

Shahganj 
area 

and 
inaugerated 

on 
22 

October 
2023. 

It 
will 

been 
operated 

by 
Satyawadi 

Raja 
Harishchandra 

Mokshdham 
Jimoddhar 

Samiti, 
At 

present 
electric 

based 
crematorium 

facility 
is 

available 
on 

two 
crematoriums 

(i) 
Tajganj 

crematorium 
(ii) 

Mal 
ka 

chabutara 
crematorium. 

dhotonls 
he 

implemented 
in 

Ag 
‘municipal 

limits 
rather 

these 
should 

be 
extended 

to 
up 

to 
at 

least 
25 

km 
bevond 

the 
Boundary 

s 
will 

need 
support 

from 
the 

central 
government. 

Page 
15 
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fA- 

wratera forenftrart, srrer 7 

we, 
Forerierenret, 
rT | 

ar 4, 
1. Were Freee, cere free faa fers, arr) 
2. Borge, sre frepres wera, sere | 
3. TTR aged, Te faa, sR] 
4. HOR gies age (ararara), Sr rRT | 

aa forenfereart (re), arTT | 
aay forenfereert (10/30), srTeT | 
wT AER arged, arare fra vee, art | 
wearfa Rasa after, smn) 
Rea aftaren, cites Prater ferry. sreret | 

10.78 sf, woyo wet For, arnt 
11a sara afer, srTRT | 
1a.fhent ar otra, st | 
13.04 Tresres aft, arr | 
14.8aa Weer, Souo wea wea oRaed Prom, amr) 
SMe STREAMTI-Hlerae wes), ada wesley wort writer 

arnt | 
16M STAVeR(MRI-gera wes), Rd wef warant green, aT | 
17M SARFEY, VOUO Hey Yat Geheera wofeo, are | 
1e.AeMasIH, eve cay feo, amm4r| 
19ST ATA Ser wa (RWA) ERT arr fesra oleae /ane fers, 
aR | 

A
N
D
 

o 

Wea 183\/04-¢33/22 festa OG sara, 2023 

fexa—eroret & gers wee & ait oerave wR Se ay ugar FY wenfaa gfe a 
faa tg tes tei vee oa (GRAP) & agen orien a aque 
Brad fea ar o ward 4 

TEee, 
wR fayres acta arafea, souo vas fay ad, ame & uate 

1270 / #ioft—633 /2022 feats 23.09.2023 grr eittara A AMT WEY B ay very A 
wanted af @ fraser &q Graded Response Action Plan (GRAP) ® agar wrfaré) 
fad Ta & Berar A og wf far war @) Graded Response Action Plan (GRAP) ATé 
aweat, 2023 U Ae weal, 2024 ae aT eA S were A Ge ware wa aay 
sare ve ee oR A festa 30.09.2023 & ERI ora eg we faster A art 
al me 8 | 

Area warad cRReaftal ae aa ama, sears arden, ear at wy afta a 

afafted, ws sx, Par gRaterneit grt wo we vio ae AAcHve wey, 2016, 
Wotiowodte wescEsa 3m sre dries tord wm destin Gage Aeftaa a 

aan 7 fe aA, wea VU aa wqee, ifers ae wa aft aofere a) wer 
OT ag VEN GS FI SRG z| 

fg BoyOso 

439



=—2?-— 

fort we waPad fearii err fear far ara aff sravee @) oy ager 
Wasi = (Air = Quality. = Index-AQI) 2 8=60stgeR wafer 
four / wee / weMst Ere te vers wears H sepere orardt at ay 2 | 

amy WENT BF ae (Air Quality Index-AQN a fart faq *— 
Category Air Quality Level of PM;.s50r PMjoconcentartion 

Index-AQI || 
Severe+ or More than When PM 2s Level cross 300 g/m’ or PMjo level cross 
Emergency 500 500 g/m} persist for 48 hours or more. _ 

Severe 401-500 When PM 2; Level are above 200ug/m‘ or PM, levels are 
above 430 up/m*, Zz ee 

Very Poor | 301-400 When PM 2s Levels are between |21-250up/m' or PMy, 
levels are between 351-430 pe/in', —_ : 

Poor 201-300 Poor- When PM 25 Levels are between 91-120 p/m? or 
PM(o levels are between 251-350 up/m*. 

Moderate 101-200 Moderate- When PM > sis between 61-90ug/m) or PMio is 
between 101-250 g/m}, | 

WT WY WEI Vd BinT a WHA Sy Graded Response Action Plan (GRAP) 
or rd fearest acta uRReferat a yea fe ordi wafers Pert ent ary 
TET SERS ager eed wa: yitaa aed ea ga oriad a act owes 
coq Ruté wowo wert Paar ats a} ga roagra@uppeb.in we Bika aa 
aad et) sar ord 4 feet a ware at fife a aedi aa) 

WarrE— DAR | 

J OG|\\r3 
(A Be TEA) 

frome, 
START 

wfeferta:— 
1. SAQA AREA, ART WSs, AEN wT sracierarel |rex Ofer | 
2. warfla freee, aries afiat wir, amet Graded Response Action Plan 

(GRAP) #1 artteftr forer vata afifs a dom A arr yaa we 
3. aaa after, sovo wqecr fawn atd, amr at aravaw ardaet 

Baas 

de -s 

440



4
-
3
4
 

'Graded Response Action Plan (GRAP) AT] €i4 4 
Wares F sit savas Paar 

arm wer fst via aq A aRaeta arg Ft ya A went ahs 
fadaml &q HIE SATAY, 2023.9 He Wiad, 2024 TH Graded Response 
Action Pian (GRAP) @m] Fat a %et 21 Graded Response Action Plan 
(GRAP) ™ Air Quality Index (AQI) & aur % 04 a fawning fart Tar 
2) 5-1, Sa-2, a-3 Wd Ras Be fara eae a & aia 
aorey ay eT Be es we A fe Pres eel eqare wee 
stan at oral 21 hte war aaferd waag A Satta vgan Fredan até arr 
feafaa ae wat Sa aT a)! 
3 St at aT sia seq Faq age aga eae S Tara Fy 

sarat a ft ork Bq Taree Te at ace : 
wa-1, utagve yar wanferdt ares @ Gra steht ( 101-300 % aire ) 

ie wt (1) wes aha Ter Ta | (2) Soe wet a WaT eH fre 
FR] (3) aor areal & chat. wiéfa]e srse ca (4) ardatra oia- 
2A Bl SGT HTN CS) AEA WET wl Frias Hea fea reas area aT] 
pace area wT vate e1(6) BA. Se. das visalera gas sae, 
ered anfe a1 sear 4 Parena | (7) te see Sai, wre fosenra ae far 
sia ud Ws Se ay ayfaa Freaey fea ara (8) 15 ad Ge Soret-FeIa 
areata ase (9) Prato gftaeriait ax ret fesgenra, wel aim 7, fas] 
afer ate, ws Fe ar wom far are | (10) afemed Geet at setae ST a 
nt (11) fateen Prater annt a8 ara ares wad ax sont fed ora 

(12) wet srefisre YQ at ats ah wa (13) fafeen Fehtaet we ae 
ISHS @ CHR Tal VE | 
adw-2 vfagve yar wenfedt-aga wre suit ( 301-400 a ata) Bt 
hee (1) Stare Stee Sr Wa ae fern wa | (2) HH Viger aren Ari yA 

(3) Aase aa4 ofratye gaa sion, cast snfe a sya a fear 
kat | (4) areata uftaes a Seam wt | (5) ata statin site array a 

a emt | (6) Shret ax Stra ster wt Tar Ta | (7) aa fees wT TS 

Lae etter a wa fesera a ongta wert ora cet wt SpA Penfera FA] 
kara | (3) ara araberd Wis sex Preven S wea et (9) EH FH ae 

ha gent ea GP ecg ed eg Pees 1 eset 

ha ae aS TST 
Brgy bbaalaiaS _sivfie stuft (401- soo & wr) Wwe (1) 

ot wat fad Aca wa a aha aI WaT wT | (2) et fegera wz Tre. 

ore eatin, we fesara fea ara wt anafa agri wa | (3) vere erate 

veg rege aor Soar at | (3) Wem a fine Nel wt gers a aa ae Tet 
aver darters fear ora (4) dase, fa 3 vftafera get ere, ae: 

an eg wt (5) Pra eat ed fle (6) eat a] 

“yeu a wea ae a ae 
Sera wtargue Gat were srnie were stot (500 atten) ¥3 we 

i (1) wea, aap ait vaua, wea we oS B aaa a srr Gert anneal - 

at vim area afafafirat Qe alte rary ea Be ar<e WI (2) wa 

crea ane farm a Bow BEL (3) at frat aired are #11 (4) 

[-afeagn Prater arent at gerd amt (5) Premera we PHA WT) (6) IF 

Beard Hl Us Se eat, wet fsgenra fara sry at argh art S| (7) 

gs Rea aE wee MA a aa hors aw 
l _ atten aaferenri 

i - 
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4 

at ee ee ee ee a ee = ra 

Inti) 1e2Je) (P) | (bem plldoleyh lafiak) pate () Nps WRK be KAR leh 
tise Lib ls (2) |f2 dose sp Ds |B bbe UeDie} Mle Be & Ublele ale Le | 

{o4b} Ue B 2k Ya BB Jeb Biles (9) (elle dbsk See ple Ibletieh lolé ey | 

(5) ijk Liphe ue De Popa “hue bag une BR eset): | 
= hee ak a ete RS | hon Sree | 

Lllelisd [ph tas bile we Bua [se eh pike ob osha (€) (gee Libbe tie LAID 
ph pibbl> dbelh (€) | la tpible RiBlke Le plle'biky BleSAP WE ebiles 2-2 |! 

22 be bibs) bis (2) |} Lifes Ide eB I Pa WP Bld} se BE wie (L) || 

bh bid (Calle e O0S-LOP) Make Diele-ipldlibh dh 2ohieajd e-Hez |! 
gle ma be ln ue 2} (11) ae is Kes ied 

-) | pus Ide SUR b (Sh ued] oe woot (6) Ine INBPh B _ldsek) Dalle lefts Pree 
|| Buea (8) Ills. [de BIgpEB blelelted (pen deb fplle: libs Rybue [ye bibs sr | 

Bi be Udhlibs 225 20 dup biseSe) in-(/) | llr Mele (db bible seal Yh LADY 
(9) 1 bible b ise Billie de zaldjhie Bye (5) 122 Lebo Ie bab Yb debe ke 

(p) tiple thse) k Liebe LHe Dilte [bid ‘bie bap Brey bRIs b Els oSipoleolP |) 
(G) 1eB Jute Wale Side eee (Z) | lle iede} nde bel Lue pedeie Wiele (L) | 

: th |i 

“12 (tap se OOb-LO€) Ynke Dm bie + plyibie de aohieyh Z-nee 

_ Vpliss Ub bebted fo ise) nis th 'bdiely LBAe| (EL). belle: Ye Ee 

[ue DA sbirtfoolie se Jedi (ZL) | pile piel Ria E be pled Bll Ble Ei> [tlk | 
Inf} Sapo} (LL) pli [xe Leblte abide. jue Joes batsbyry (OL) | falls ese Leek, | 
ib 2b Lite ‘De kg Seb) ‘ble Lola BN “bleA) Wie th Yelbiolhyb lat | 
(6) Vd be [edie BEh-iels EDR ple St (8)! bile lee} Indibek} BejSB. }) 
lb HS Sp ph pln lhe] Me blbSe) Bid “bier aS SP (2) | bile bel k 

nhs lip Dic Peeid ‘Wonk Lh} DReoIK pe eaeypop (9) 1p westyalk || 
[ie LB EEIDE lb [Ble SKIER bE % bb Dijbb} Ye lobbK baile (S) | 

| |}db'Lltehe Ise L2b Jb dblisbit (b) |B 2eble Dibble} ofohojh de Lkalle || 
oS ed 

. : dh 12 |) 

(le % OO€-LOL) Yoke BI b 2)SIh jpiijibe deh zadieyh b-ieze |. 

| Q Wpile {ae Bs pieBiipsin BB belle tek} de 
Jbih® beth) BA bite p 2b2 ple dp lobbK fel fr Bie pie fellate [ae beelbelte bes 

' 5 | 2 beets Ue 1S th bh eH bbb} DL? Zl |! 

lnk] lobbs bl [Ye be nB [pbdlibbb beh wo | @ Iblis [ue ebke foe Wiehe | 
HEE 4 PbS Letb) pl:Aglb de ba Bef dp Iblofe ite [ue belts ble Bisbeb: se 
bid bik Helboy Set p-leeh bh E-ee ‘T-ned “Liege | Q lbale Leth} Pisitivteh |, 
fh bet 0 2h bie & (JOY) xepuy Aen ty w& (gvad) Wid | 
uolpy asuodsay papery 121M us tel wa ({VYD) Ue]d YOR |’ 

asuodsay papers sb #707 ‘PbMh Bik B E707 MbSbie alk BB inky} |! 

4 yb Diojihest Wink: (Ye Belle ldbeph fe Bike DUR lleite fe BBL LLalke 

_ Iebh bape Diep re Behe 
(dVUD).uela uoKpy esuodsay papery 
Qe UFE {eke Ye [2D-ch ip ialeDp| HPbIIE ‘IPs 22D “Dh OR EPke Ee 

‘Sip lnk} lok oor ‘Pople pices SES 

StOt bo 0S. Mila bey ; 
IPMLDS dA 
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piaye DER | 
Vel te DA bln) (2 tn ee SE wi ye 

(2) [elle [plble Rybite Ye bile pub blued) bie ‘While? 23e Sib pus piwee 

pode. (9) | lle fpsej Dobe bsira) (5) 1 4@, Bete puis yb uube Inlae) LeBApe 

(>) 142 Dele plop yh India} Yak CE) pde be UapB af ede lekef Deke Sle | 
uk (Z) 1 gh Boele se. 12 bistte Uebiey DYE ik’ bjeyblle lie na le 

- [pbutinte ete tte ie Bieajiery B Sthsh pa bbe ‘papa de Lisb ‘par (L) 

bn eid ( sont 008 ) Yate Hilts Hale plains Unk Zolieyh Yi 

OS) | Bek) eile Bok eb bbe, 

Jot too (9) 1 pu thie oe pile Leis I (5), ee HRB Lye | 

‘|@2b ‘dbl bhp Brees f ke BeBe Cy) | bile these) PAY blelalte 
(pcb tb pile Ye BUD Wve fbb Hee oe seb (€)| pas Lhe Ls Leafhaise Bi 
Pipi sbiveph (€) | pile tpibie BiBIe {ve fll bob) bie Se) Die “bile 2. 

‘Joly 2 bieSAl Bis (Z) | poe libK be Depp Lb ph Bab BA) & Bb Fle 
(hy SEC OCR Low ) nit dpe ipRyiee tbh goa €-n2: 

“pile. I> Dele LidLaB 1 

je 2p (LL) |p se else ely COL) ue ye Be 
dete) se bob (6) | pe leddh B bbl 2Blle kelp Dieejeeks bps (&) | Ble 

(|e PRY blebis? a Leb ble pelbie Bible be blboss) Bie p Iebilee 232 
Pde bide) Wie (£) | pile Iplp [ue bikieve doch bh [alte (9) | bllole = 

ie Blkiible Ye Aldjbie RIP (S) | pee lbh? be k2b>jh sbbbieblle Ch) | kl) 

théb Lk Iibhe ib Dyke (ebb ‘aie bhp URIBE poke Be Pp (E) 
(SE tte Udi Stik ese (Z) | pile Use eb Ln Wwe 22dbIe Laiep (L) dh 

E12 (Bue Ye O0P-LOE ) Mote mike viie-jpiaueb 2ph enh T-z? 
| lin Ite bebe bp bide | 

Bis oh Bhyab WBd)e) (€L) Lplle Ye bln ye DA sebeaysoile we Yet (ZL) 
| lls: ede) piajlinte due Bide Bib ib LAD feb lojtake| Lepalie) (LL) | abe 

_ |ige nhyl2 see yp ee Perey (OL) | lle Mtoe lb Lue Zhe ele “kaye dese 
JSeb| ‘Lie Lit (an ‘bi Se) Wie th [elblolp dh Injite) (6) | pelle bee ele 
iBh-bieie BA pe SL (8) | pile Ubael oust) Dab le ae eh bn ple 
kee) bup Dido 63] pain ‘lib? 235 Sf (2) | lle thes) b Lelehe Ide Byte sp deia 

[bbe keg BiegfeRIS free SE PR (9).1 eels se Bll seabIpe 
[ile Wee SSIS Bi) de bbe Bel [de InkSR EB (S) 1 pee Melbhe Le b 2 

“bub bijiepie (p) | Bd 2ehie aibshiats Ye /bth we feBib Ebi (£) | ble! 
Use} hese Inlbe Ise 22 peie Bink (Z) | pelle IMPLY We defele legplie CL) bb 2 
(aie Ye OO€-LOL ) Yate wIeE ke 2) Rie [Pbylep bed Zahra 'L-leet 

"12 ipl ie Pile DieSibeh Ba pute tee} kde eibe 
Heth) Ba bib B >be Pem Ye lobre Belle fr Dike Dia ybiiedbe ue pelted bie 

> 1g bee Le LR bh bh yb PRP A| 

DHE Pie loka) lokDK bls bb Hood [ebb MEN Heh | 2 [pile (ve Web it 
(pe Wiyltnae D Eve se be keke) blMB oe 1d Dip se tbls Ee (ue tebe ibe) | 
Hie Debee 4 bib, biden Belt dl Bet P-Ined bh E-Wnae "T-inPh “Lined |g - 

lode lee) Bisise| bs 2% PO 2h DIRIEE Ye (DY) XEPUL A}END aly wwe (AWD) 1 
uB|q UoHoy esuodsey papess |g 1ab ile thee) Tie (dWHO) UEld UOHOW)| / 
@suodsey PEPelD sb PZOZ ‘Pbrh Bh BETZ ‘ebb Bik DP lake 
e Syb peykeer  Ibloh pe Bub bye dh fy Bike gk yells: ty 2k bul 

bb: uae’ BE br rete 
p b12 Tue (dud) Ueld uoHoy asuodsey pepely 

DBI lof R>-0b} BOD) DE pee Lp Eh 
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A sh 7 

Lib ibd [LDH bole lp Drejedb B Saith ph bbs ‘ERB Ie WEE “ele (1) . 
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PMT SQ, SRT ASA, ATT | 
@ WT: Wee JOG -633]22 feare : OZ / 11 / 2022 

eral aay—are st 

Wer Uta, Foro MRA & wera wow viet—341 /91—7—2022 fala 26.09.2022 ERI VaR Wee 
we S wed Piet A Gala wguer fray as a aeeeEs, ay (wee fare cen Pram) affee, 
1981 Geren, yataxer (vern) sfifaH, 1986 geet ve eal wear (farsa va faa) fzF, 2000 
@ ward aquest eg Wes Reaea wert war (GRAP) 01 ataeax, 2022 8 yorgosfo aT eax 200 SB afta 
er ow ary, @, forer aque faery wo 8 yfiftac fee ond) eta arg 4 wenfda asa aq verT a 
weer / Paar & gerd ward! wo 8 ardadt yeaa fd oF eq fs Pree ont fra ord B- 
wo | aaeria stad @ fara werveredy | 
Wo ferret 
i |. Wea dies tesa att /aee cer wen A afta ate a eal | AVR aR 

WARac fear arr | fry 
7R PAA ert cer ofet & data ae a wa-ufasa oe a 

Pract Pitan fra ord fread dex ofr S way BH Ware a a I 
2. SVR wee A Get 4 Par arnt fama eet ae garment & fee orf 

ghtad a arf ae we ft aaa fear aad fe faster ara ar 
wwe pas ERT WSs B10 Mo Hl Gi S vara # far ae) 

32. OUT wer @ At G Ve See ot ger wT 

4. SUNT wey o ea anil we tse see a Adora Mit ger ae aera 
wrt Oftad fea arr cer sry wre art va niet 4 ort a frsara ae 
aaa eho awl ort we vat we eee /ae a ae YA Fe 
Tara eral B vorHx weer fener uPsfaa wear ara | 

5. GPR VEX S qua art oe Geode S ufsad sao A usal a tel at 
gene Patan wear wird 

2 |6 TR Frm, arr ffera we ya ole Pato fart ert oot sarata | are Per 7 
Rea amt @ fear we see 8 aa ag ugar + faa ag 15 fea B | arte flora 
ae a wat afte we sxe ae amt we am ace faite fear ara | offerors ate 
gated far ara | Frater ferrr / 

3 |7. ard wsfia wernt met, ampere avs wd sme—gera wre | wedi wel 
aml sua aamria Yaoydo-19 w) AShaea Mit Praha wo 4 | wert 
GaRaa awa ord ae vaodiotio @ yfeqa sua 8 ufs 4 Gee g tet | ofa 
at gerne fates eer oa! 

4— [8 Soyo Hel Yeo wiulofeo ERT area wer 4 afta BI a Wl sna Ag) Ye | sowo Vel tar 
GRasrer & fameia worker uae fect. ater as, we we wax] aicio feo 

avs} Fel WW, SVL. Siete AEl wees, afew wiretat Fel Wer, TAT 
Aftorg Fel eee safe ux Wo ws So ae Ayorre Ges, 2016 va Mia. 
auigsarger aia eee After Aor ga dese, gage Aeon we 
lo we Zo dee—2017 H wifeearat wr sere: sores Yaa were wd | 

s- |9 arr faora meer are frattia eae a ws at Aha waif Praha | amr fear 
wr G yaad awd ad ae yaodioto & yfgaad same 8 why A gaz | ofa 
ftt ws at Rfett afea) gery BARad wel aa 

10. arr fdera wieraxct va Gowo sara va fara oftyq grt tia fed 
m/f ar aet arfeat ¥ ome we wel ot aque uated ova 
am cer fare eo @ mo wea ea after art slovo Wo-21/2014 
(aia aftr war ufraa afte gftear a ar) Ff feate 10.04.2015 at Ra 
ares 4 ofeaftaa feet Ge—Prapria wet @ al aie adie ar, 
use 6 for Pa wih vet a an, ga W aaa oS fea 
fessor /yere onf§ arr, fos afer dt warn anfe ar fares ws S 
arent yftaa eer ort) wer et frat wre ue wo ws glo ae 
dure we—-2016 va Miia). mgsergsa ata see Afetea Aad oF 
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ese, SRR Neat we Mo ws Bo Fee—-2017 ST HTT Area. 
ART GTA | 

11. WAR SATA UTS EAT PAT Wet UY Fa Tere arex feild’ Elateact 
aura ara, fired fe fray wre we ge fred) wea wef xe cen feet of 
waa ga 1 3S! Ra 4 ara adm aR fosore ore ord a sts a at 
ward | are A wo ws Glo tee Aone Wes-2016 wd Mie. mesorEra 
am sre afew acd gy teeta, eager 42a we vo we do 
e-2017 G BAe S wer fq fergst ae fase wa 4 seurefia ora 
Ura ere ary 
(i) Construction material should be covered by a sheet made of either jute 

tarpaulin, plastic or any other effective material. 

(ii) Trucks/lorries should not be over loaded to avoid overflow of material 
(C&D wastes/construction material) during transportation. 

(iii) The unloading activities of construction material at site/off site to ensure 
the dispersal of dust borne particles are minimized by either location of 
dumpsite or using water sprinklers or covered by a sheet made of either 
jute, tarpaulin, plastic or any other effective material. 

(iv) All areas for storing C&D wastes / construction material to be demarcated 
and preferably barricaded particularly those materials that have potential to 
be dust borne. 

(v) Dry sweeping of work areas to be prohibited. 

(vi) Smooth movement of incoming & out going vehicles / trucks. 
(vii) Wind breaking walls around construction site. 

SAT HEA 

12. 

13. 

14, 

18 

STR WE H sav Fe aM wa aaalae da S al F area) w oy wy 
Refs va ake ox Fraser fea wr &q yfere onflers mara grt aa 
Sane Se SUCATTT REIT STEN A ERT REN ANTS SP) 

| 
ats yfera sellers grt ye ts tea Oa or nea far ond, fiers art 
warad a 4 vax aad! gueera (goegosngo) afar BA ox ara eraver 
4 yor eq waa ardaret at orertt 
arogiosto Vs AAA Berd set ort wee ¥15 af qe aeat BT war 
aed a orders! yaaa are GPT | 

. IPR vex 4 Gated areal a Hoyo wide da fed ara at ara 
aac wr ara 

ee Pare are wd waa ot ha 8 oa ay A ga /aest O oftaga feo 
wre fore fer-frafor aradiy ar Herar feexfy oft wo A araracr 8 far a Hr 

. Prater ara va fart at cer & wad ar utara aed are aes at art 
Tara G gard yof wu Bo ary Hr A usw we ved HT aaa A aa 

SUT wer & arey frat ara aM ae gest / ant aeat wl ure: 6.00 at 
Uae 14 aot ae woe Pte or srysract gfera /ararara yfera err afaftac 
fea ara | 

. ARoosio ER APT wer A wenfert foyorto Bed or Patra sqeer 
ferar ara | 

Gfors seater 
(arerara) / 
TUE ered (ot 0) 

. state aa 4 daft ary 

. BONO WENT PAA ats ERT ay vETTHN! welt or feerr fear wa ve 
ar ay went gert a flea /aa waters foren wart vd sear 
farm & wear S fresfed aera we! 

. Sono va Frac as ger seit wl ort al ares ar aquired oer 
Te | 

vert we voro ugar faact ars Ere 
ec feet at ora) AR aad gaa Hr suaht wa a W vel & faeg 
wa a ardadt ad et vwalawha afayf afta at a anda 
gata et are 

Bouo Wea 
Froaoy até, 
Ent | 

23.1 /ar forenttert Ga) ar aa /om/aod /cer wey a forenleeny / 
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tor gargat 4 TarT Te @ ae A aida qrivaa wad) oa | aay foronftrenrtt 
24. TE Ve oe—are & a 4 Wafer Wete va erat wy were BF ws oy | (fa) 

ie aR oT sar afftad ee ara | 
25. Wise dewey Welter ee area F qa offal al dex wucrer 

aren ora | feet at een A itera 8 sera ar war a fara ord 
26. Garrat facet Prema feo ye chee diay feo ert arnt A Praha | etiae feje 

faegaratet art wre | faaeor Fry 

11- | a7 A Wafer gaa Sar va cRees fart ant dated aa Multa wetter | aes Aaa 
@ afakad ser wereil oe A Wey Td | SURI ART 

grade fafies 
TART Taree sea grr sad HTT TR aT wed ya wafer) gosaa at afeflr dq 

ela ves faa ars & wa vy (Sameer App) @1 ereaets fear wa wa cated Peat a nate 
wear 4 sane aquest often feet ors) wer ei fora da F yar geriret gosen 4 gf vftafira wy, we 
fa 3 wapac fart arr fasts es fer art) seared aM av eer A waa oan & few 
PaargeR era) gee a orth) weaaa fern ar ane fart @ webs wa aqorenta wie 
@ aren aaa aftreret, voro vem dao dtd, apr aw wad ft roagra@uppch.in Wy <ige vd 
as ett Fue ware suc eet oreni) om werd fad? feo get 87 ATEN Ao-0562—2551600 
gare wy A went fear ond, fort we oA gRT UN weil S vorgomgo F gfe HA ae 
rears oat arent wrt 

e~— 

(arfra_ 3pm) 
Sega | 

viofat: Prafea ot qenef ve sae ortantt eq ofa 
; 

2 

3 
4 

6. 
6. Ee oan afar, are eae feet feo, arnt 
7. Ufena aferas (Grarare), SRT 
8. aaa vars, goro wor wea weed Pera /arer—ager feel we Erté fHo, aT] 
9. daria oRaes after, arr) 
10, UT Sana aged, Bowo aiare wa fra weve, arr | 
11. qea afaen, sooo we FTA, ser | 
12. Fea aftaar, ove frator ferry, sere | 
13. Weu-frewa, eerrae free far Prva feo, arnt! 
14. URatorT Pres, AowowoNO, APT / weleErare | 
15, fresre, Gouo Ae} ta @tofofeio, arm) 
16. GRUGHT Weer, Soo wey Ug fea feo, sR] 
17, warfa freee, urate afret warT, sre | 
18, Yarra, Gouo worera frafor firma feo, arr | 
19. Sata aftrer’, gououof solo, arnt | 
20. ata afar, afasra art, arerel 
Bal er ater, SPT | 
22, FEMA, eve tlax feo, aT] a 
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. 

ag WENT Yate (Air Quality Index-AQI) a feat Frraq e— e 
Category Air Quality Level of PM2s0r PM;joconcentartion 

Index-AQI F 

Severe+ or More than | When PM 25Level cross 300 ug/m? or PMyo level cross 
Emergency 500 500 g/m? persist for 48 hours or more. 

Severe 401-500 When PM 25 Level are above 200pg/m’ or PMio levels are 
above 430 pg/m?, 

Very Poor 301-400 When PM 25 Levels are between 121-250ug/m? or PMio 
levels are between 351-430 g/m’, 

Moderate to 201-300 Poor- When PM 25 Levels are between 91-120 pg/m? or 
Poor 101-200 PMiuo levels are between 251-350 pg/m?. 

Moderate- When PM 25 is between 61-90y2/m? or PMio is 
between 101-250 g/m}. 

exe went Praact ate grt ward 7a SAMEER APP Ue GAVE SIT HT Air 
Quality Index(AQ] suerel @, ral Avett Alera ae erence ae fe) or wach 2 

ag West Va TT HG) eeperaq Sq Comprehensive’ Action Plan For Reducing Air 

Pollution (CAP)/Graded Response Action Plan (GRAP) @1 Wael fearaas arty eitcenrer 
4 fear ora afe—srezae @| weahaa fear eer ay west & eae & anger order 
we Eada ed ga qa arta ot aren voso yest falda até at offa at art 
2 | 

aay yey ulead sere, vale, at wd weary aRada fart, soyo wea ait 
ama 4 aie ‘wax gated) sift eAdy (AQMC) at dam fea 30.11.2021 4 oh 
dearer wri 4 ies fers wer cr (GRAP) @ wd eho fed aA So 
rest fea 7a eI 

oe: Ga G Oa A are @ fH wT TaR sraae arta ae a we we] 

aay 

VAL = 

(sto fazaarer eri) 
4 stra aftrara(ao) 

wafert— frafektad at qari yd sravae arias! oq arex dita) 
1. AGA Aeley, SPT AISA, SET wT Bare Trey wea | 
2. forarfrart sereg, arn at saeterart arex frafed | 
3. Fea vata aferaret (geq-4), Gowo west Praacr ad, TEATS | 

PaTAG: GRATE | 
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Email:roagra@uppeb.in 

= aa wratea, Soyo weser fraacr ate, 
Sam. war Ho 14, Vaex 34), nares ere ferea Bort, ant 
Wale ~G2G jaict—e3s / 2021 feaie — 01/11/2021 

. were freer, afreoneaer faera fae fra, arer | 
. WR aged, Ae PTH, aRT | 
. Fea ordoreren attra, ware feet feo, srr 
. Sores, APR free rfc, are | 

F
s
 i : : 

. Fer 

. wants cRaeq affrert, arr 
10. Fea ahtrara, ate Prater feartsmrr | 
11. Fea ara, sero wet Fer, ser | 
12. fore aft era aftrert, aert| 
13, foe wrt seer, SRT | 
14. Foren gfe aiffrerrt, sirrer | 
15. foron feerera fatiere, arnt | 
16. ofa Re afer, sitet | 
17, 3a freer aie, sre | 
18, Wiuide SRRACKAMRI/ wiles ws), ade westa werant wer, arr | 
19, Weide SRIRAM / Feta GS), aRda weirs werart wre, are | 
20. Wrote STAGE, Boyo Ast ta rake wofeo, are | 
21. Fay vers, Gouo wey wea Rasa fA, ae) 
22. sfeenet aiftaea, fader YRaw, sr | 
23. Hamat, ERve usar feo, arene | 
24. WAR HEA Peary Wa (RWA) gt arr fewra wee / ane 
Paras | 

faya:—souo vguer Pract are grt dere fea 7a Comprehensive Action Plan (CAP)/ 
Graded Response Action Plan (GRAP) ® fearaaa fed am & were Ff 

Hered, 

ara sre fasce orate forenrent & cain eso /sitcl—e33 /2021 feaie 
21.10.2021 ot det wET eet or ae wt fad eR ay ves b asd wa w 
gfte71 Comprehensive Action Plan For Reducing Air Pollution (CAP)/ Graded Response 
Action Plan (GRAP) % omafa ag agus & ER O ager we: oda fea ay ay 
Prefer fear war 81 any sant & fe weer A ag ver S acd waa S efter 
am-aerre fet g wa F fest orrrei 4 Comprehensive Action Plan Fo: Reducing 
Air Pollution (CAP)/ Graded Response Action Plan (GRAP) ory férar aren fren} arrer 
4 farer @1 wee wfea somo ves fdao as weame & oie 
Wasqes2 / Wee /2048/ FRM A /2019-20 fete 13.11.2020 wd ae yal 
afer gei—7) & wate vae7028 / H—1 / Grap/2021 festa 12.10.2021 (orate War) 
amt GRAP 4 ag Wqaer.e ax (Air Quality Index-AQ @ ayer walla saan 
fort / meat / RAT INT WAIT S TR-AQI H (48 wee oe ver Ref Fh wy) 
aT VR GA FA a wh oral wae wafer festa err acer uA BY at 
& 

wBowoso 
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Be 

r TY VEN S WX (Air Quality Index-AQN #1 faa Praaq 2: e Category Air Quality Level of PM2s or PMjo concentartion | Index-AQI 
Severe+ or More than | When PM 25 Level cross 300 g/m? or PMio level cross Emergency 500 500 g/m? persist for 48 hours or more. 

Severe 401-500 When PM 25 Level are above 200ug/m> or PMy levels are 
above 430 g/m}, 

Very Poor 301-400 When PM 25 Levels are between 121 -2502/m? or PMio 
levels are between 351-430 19/m?. Moderate to 201-300 Poor- When PM 2; Levels are between 91-120 pg/m? or Poor 101-200 PMw levels are between 251-350 g/m’, 
Moderate- When PM 25 is between 61-90p1g/m? or PM is between 101-250 ye/m?. 

orale aga Pra ats err wy 7] SAMEER APP Uy GAYE TT OT Air Quality Index(AQI) suerer & foraat defer arega WR SMeAcis ay Sei Gt wend eI 

ot OTe oN & fh ag war & EN S ager arlant yar wet eh ea Predera Bt Rete ovo sewer eae ats ert saa aa fa thse wow.upecp in W dftet BY Severe Het B wet aa uida we WY wens ae Severe + At BA ae 

fear ar waar 2] 

mada Reaae— wera | 
a 
oil 

(Sto faza-ner zraf) 
Y arara aftrerret(ao) 

wferferfa:— 
1. AYR AY, ART ASS, BATT BY Bree Beef Bde | 
2. forenftrent Hetea, arnt et rex eearef afta | 
3, Waw—ufea Ferey, SOWO WENT aay aS, ETH HT UTer Yate | 
4. aria Pere, arte afta wart, are | 
5. Vater afer, ane fer, ame / area afer Comprehensive Action Plan (CAP) af a oR & we fe Air Quality Index(AQI) # APA 

Comprehensive Action Plan (CAP)/Graded Response Action Plan (GRAP) # fa 7a wer fegsii oe wafers frit 8 waa woita ae arta aed ar ae 
we | 

Ve, — 
oy. Tate aaftrerr8(z0) 

451



raters forenrant, amr 

Wen: @ 80/6 - 633/21 fee D1 aaa, 2021 
frwa:—zowo ye Paar as err dor fea ae Comprehensive Action Plan (CAP)/ Graded Response Action Plan (GRAP) & fear fea as Wary Fy 

weer Peers, eferoreae flee oxo Per, are | 
TR ogee, Tae PeTR, ae] 
SUrEaaT, SMT feepra weer, arr | 
gfera sefera(arerara), sire | 
ao forenftrerd (er), arr | 
Ol Ha sTged, arava faera oe, arr | 
Fea facet, amr 
wartta wRaes after, sr) 
Fe afta, are Prat fea aren | 

| Fl ae, Boro wre Pre, amr} 
. fore af wa afttere, amr) 
. foten wrt aftrert, srr 
. Foren of after, ame 

. fore feerea fers, apr 
. oRe fer arrears, sere 
. Bo eee afk, amy 
Sete Sra or / otter wre), ada asa woah wee, are | ‘ Rise STRAYS / Teva Gee), aria west wrorarh wT, are | . Wiel Sraey, Bono Aer ka wrote wrofeo, SirTRT | 

. ata after, soxo wesor Paaor até. amr | 
aad wearer, sono wes wea Rass fer, smn 

} sift sition, fea eer, art | 
Feet, eve ray feo, ame 
TAT STETY eurey SA (RWA) ERT sPRT ora se / ae Peres | 

Feleg, 

meer Hoang aEWT Bo age ware Bb gflenr aoeate fie ban 
fafa orael ¥ Comprehensive Action Plan For Reducing Air Pollution (CAP)/ Graded Response Action Plan (GRAP) ary far eat & | vat wa wt Bran wife Worst 8) stax wees ule, wou ye dao as, eas S ais Wa54952 / WINE / 2948 / TET HIT / 2019-20 fais 13.11.2020 Va yee yafawr afard 
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Bip 

ary Wear @ YAR (Air Quality Index-AQD #1 faarer fFeraq B— 

Category Air Quality Level of PM:.s or PMio concentartion 

Index-AQI 
Severe+ or More than | When PM 25Level cross 300 pg/m* or PMio level cross 

Emergency 500 500 pg/m? persist for 48 hours or more. 

Severe 401-500 When PM 25 Level are above 200pg/m? or PMio levels are 

above 430 pe/m}, 

Very Poor 301-400 When PM 2s Levels are between 121-250j1g/m? or PMio 
levels are between 351-430 pg/m?. 

Moderate to 201-300 Poor- When PM 25 Levels are between 91-120 jig/m? or 

Poor 101-200 PMyo levels are between 251-350 g/m’. 
Moderate- When PM 25 is between 61-90p9/m? or PMjo is 

| between 101-250 g/m’. 

data wasn Priam até ger wa 7a SAMEER APP WW OPTTE SIRT wT 

Air Quality Index(AQl weet @, foraat Hffiefit Hrarsa ut erases Hx Cut 

wT Weat FI 

ada Bo wae 3 AP weet ea oer S ag WT Yate (AQl) 4H 

gfe et vel S 1 ay WET Vd FT @t Weary Sq Comprehensive Action Plan For 

Reducing Air Pollution (CAP)/Graded Response Action Plan (GRAP) 97 wardl 

Seared ada URRefeadl A aewret fee aT oft—srazae @) wafer feat 

arr ay wqa & aR Sore ordanht wa: Yar wet ga |r oral & 

anté woxo vest Prada as ant ad 7a aa ada www.upecp.in oe BT 

wi | Severe 3H GVEA gH dat Ww wit VATE Te Severe + St aa OR wafer 

cararét Bt Herat Ser wR) sift fa ot eq aT S Frat w@ ford woso 

scauor Priae até, ware Rent wera wr A dant Gosioww Yo sitar ares 

Wiatzax | H0-7839891309 Yd NCAP-Consultant st snfeca agddt Alaige 

o—9199130284 U Woe feat wT Wed | 

aa AQI Ca aya Comprehensive Action Plan (CAP\/Graded Response 

Action Plan (GRAP) # fea 7a yar frgsl ox wa: Us oT RS aretare 

gfatad pe | 

Gerta— aaah | 
ee 
a 

(ay Wyo Fe) 

' fora 

1 waer—ufea, Bou NqIT dag ate, HUTS al yar | 

> startra Prez, aTatfores arfseet WATT, STATRT | 

3 vata aftaan, TR FTA, STANT / area afters, Comprehensive Action 

Plan (CAP) a ge fren & we fe Air Quality Index(AQI) # srqarx 

Comprehensive Action Plan (CAP)/Graded Response Action Plan (GRAP) * 

fey ray cera RAGaHl oe wrap Peet A essa wef we sreaiel SAAT 

wart gaat a | we 

forerfexarnet 
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@ratera feromftrant, 3irrer 
Pa: 2467/0 (- 633/20 feats 21 qarEZ, 2020 

faya:— Direction under Section 31 (A) of Air (Prevention and Control of Pollution) 

Act, 1981 for deterioration in Air Qaulity in Non Attainment Cities (NACs) 
of Uttar Pradesh other than cities of NCR. 

aftss gfera arefleres, Sir7eT | 
vary fear, afer fee faa fora, arr 
we aged, AR PTH, aT | 
woredet, arTet fasra wrferarecr, smTT | 
aay forenfereert (ATR), SiFTRT | 
BU stare sarge, stare fepra wee, sere | 

fafscarerant, St | 
STARA RI / Bare WIS), Ada wesfa wernt wre, sere | 

qe aan, ore Prater ferrersireret | 
yey SARA, Vowo Ga Fra, arRT| 

. warfa oRasa offre, srr | 
fora faerera fatter, art | 
afte fen ster, art | 

. wy freer pfs, amt 
aaa verde, sooo wey use oases fre, ard 
aaa afer, vouo wes ase alg, sR 
forot aff area affreart, arr 
afer arftrara, freq Geant, SIFT | 
fore wars arferenre’t, SITET | 

| Feeds, eve uray feo, APRT| 
_ SAR Bary Heart WA (RWA) Er ae foes war / are fara, sTeT | 

arm ver 4 ag wqyar d aga mma @ gfeng am—sesire fect S wT 

faPea wayel 4 Comprehensive Action Plan For Reducing Air Pollution (CAP)/ 

Graded Response Action Plan (GRAP) amy frat war @ | wart I wy wrar ufc 

dam *| wax wees afta, souo veun fraan ae, Tets S Gale Yas4952 / 

iva / 2948 / aA TAA / 2019-20 feaie 13.11.2020 (eramaft Wer) ERT GRAP 

H ag wes GS GR (Air Quality Index-AQI) ® wap wala weaver 

Paral / weit / densi ERT WEI H VR-AQI S (48 we TSH vat Rafe eri 

aR) age wert wa 4 dt at edad weet waft Paar ger Tepret BRAT 

fea aa & fda fea was | 

ay Way KAR (Air Quality Index-AQI) #1 fear freraq 8 
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Category Air Quality Level of PM2,5 or PMyjo concentartion 

Index-AQI 

Severe+ or More than | When PM 25 Lee cross 300 ug/m* or PM, level 

Emergency 500 cross 500 g/m? persist for 48 hours or more. 

Severe 401-500 | When PM 2; Level are above 200ug/m* or PMyo 

levels are above 430 ug/m’. 

Very Poor 301-400 | When PM 25 Levels are between 121- -250}g/m" or 

PMio levels are between 351-430 pe/m?. 

Moderate to 201-300 Pout, When PM 2; Levels are between 91-120 

Poor 101-200 | wg/m? or PMjo levels are between 251-350 ne/m’. 

Moderate- When PM 25 is between 61- 90g/m?* or 

PMyo is between 101-250 ug/m?, 
ca 
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Reducing Air Pollution (CAP)/Graded Response Action Plan (GRAP) @1 Wart 
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at AQI & STAR Compreheasive Action Plan (CAP)/Graded Response 
Action Plan (GRAP) 4 f€§ wa waar fe-gsii we wae: der ad ea @rfardt 
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< 
Details 

of 
Environmental 

Compensation 
imposed 

by 
U
P
P
C
B
 

S.No. 
N
a
m
e
 

& 
Add 

of 
Industry 

E
n
v
i
r
o
n
m
e
n
|
D
a
t
e
 

of 
letter 

Category 
Status 

of 
R
e
m
a
r
k
 

tel 
issued 

(Industry/Local 
EC 

Compensati 
B
o
d
y
/
S
T
P
/
C
E
T
P
/
C
|
 

payment 
on 

Imposed 
B
W
T
F
/
C
M
S
W
D
F
/
 

(In 
Rs.) 

Drains) 
1 

|M/s 
Prime 

Plaza 
Hotel, 

C-1/C-2, 
Taj 

Nagari, 
Phase- 

50000 
06.08.2018 

Hotel 
50000 

Paid 
II, 

Fatehabad 
Road. 

Agra 

2 
|M/s 

Hotel 
Grand 

Imperial, 
32/10A, 

Opp. 
D.M. 

50000 
06.08.2018 

Hotel 
50000 

Paid 
C
o
m
p
o
u
n
d
,
 

M.G. 
Road, 

Agra 

3 
/Yamuna 

Pollution 
Control 

Unit, 
(U.P. 

Jal 
787500 

18.07.2019 
S
T
P
:
 

0) 
R
C
 

Issued 
through 

Nigam),Agra 
10 

M
L
D
,
 

S.T.P. 
Peelakhar, 

Agra 
District 

Administration 

4 
JYamuna 

Pollution 
Control 

Unit, 
(U.P. 

Jal 
590625 

18.07.2019 
S
T
P
.
 

0} 
R
C
 

Issued 
through 

Nigam).Agra 
2.25 

M
L
D
,
 

S.T.P. 
Budi 

Ka 
Nagla. 

District 
Administration 

Agra 

3 
/Yamuna 

Pollution 
Control 

Unit, 
(U.P. 

Jal 
196875 

18.07.2019 
S
P
.
 

0} 
R.C 

Issued 
through 

Nigam),Agra 
12 

M
L
D
,
 

S.T.P.Bhim 
Nagari 

Deori 
District 

Administration 
Road. 

Agra 

6 
| Project 

Director, 
NHAL, 

Faridabad/Agra 
68437500} 

24.10.2019 
Construction 

68437500 
Paid 

7 
{M/s 

Hotel 
De-lux 

Inn, 
M.G. 

Tower, 
Bansal 

Nagar. 
117187.5] 

09.09.2021 
Hotel 

1171875 
Paid 

Fatehabad 
Road. 

Agra 

8 
Agra 

Smart 
City. 

Agra 
3112500] 

29.07.2021 
Construction 

3112500 
Paid 

10 
|Metro 

Rail 
Corporation 

Ltd 
Agra 

2925000] 
22.11.2022 

Metro 
Rail 

0} 
= R.C 

Issued 
through 

District 
Administration 

11 
|GANGA 

JAL, 
UP 

JAL 
N
I
G
A
M
 

(Nagriya), 
Agra 

3750000] 
27.12.2022 

Construction 
Q} 

R.C 
Issued 

through 

District 
Administration 

12 
|Nalanda 

T
o
w
n
 
S
h
a
m
s
a
b
a
d
 

Road, 
Agra 

21398438} 
10.05.2022 

Township 
0} 

RC 
Issued 

through 
District 

Administration 
13 

[UP 
JAL 

N
I
G
A
M
 

(Nagriya), 
Agra 

600000} 
12.07.2023 

Construction 
0! 

RC 
Issued 

through 
District 

Administration 
4 

|North 
Central 

Railway 
Goods 

shec, 
Kuberpur, 

Agra 
7150000) 

12.07.2023 
Railway 

0} 
RK.C 

Issued 
through 

District 
Administration 
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15 
|Unit-35, 

C 
& 

DS,U.P. 
Ja! 

Nigam(NAGRIYA},Agra 
(4.5 

175000| 
22.09.2023 

STP 
R.C 

Issued 
through 

MLD, 
§.T.P. 

) 
Kalindi 

Vihar, 
Agra 

District 
Administration 

16 
|Unit-35, 

C 
& 
D
S
,
U
.
P
.
 Jal Nigam(NAGRIYA),Agra 

36 
175000) 

22.09.2023 
STP 

R.C 
Issued 

through 

MLD, 
S.T.P. 

Sadarvan 
Bichpuri, 

Agra 
District 

Administration 

) 
¢ 

Veh 
-_ 

| 
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e A-= 
arr aie Frm spp ee Tet wren oF uy 

AGRA MUNICIPAL CORPORATION | Ph.No. + 0562850670/25206 16 
FAX No.: 0562-2850499 
E-mail : ameagra‘ayahoo.com 

amcayral@gmail.com 

we, 

TR STGa, 
aa FTA SIPRT | 

Gar 3, 
mantra freee, 
era aay Parr, 
arnt | 

Tai — YaI/D]v-w-0)Q023 Raie— 15]12l2023 

Ave— amt wer 4 water anemic: we fe ft a F 

Ward 4 | 

Feley, 

exoaitogo A dared BMI GI HE TI 
gar TOAATTA | 

eae 

ae PETA SIPTRT | 

sfaferfa:— rae Aer afta, Ae feepra flr, Gov MTT TAG HY ARR 

arama | Fat 
A HGaT 

ae FTA ae 
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